IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :13-05-2024
Date : 13.05.2024

Name of the

Applicant

BLAPL (S
| 143854 13.05. |- GYANENDRA KUMAR |C.O Order Dtd. 2024-05- ia
/2024 (12024 2612/ |TRIPATHY . 06
No
2024
-)
(s
BLAPL ia
43855 /13.05. |- c.o Order Dtd. 2024-05- [BATL
2 |/2024 [2024  |a185/ [P MOHANTY . 06 -2 [N°
2024 L
)
(S
ABLAP COUR ia
43856 (13.05. |L- c.o T Order Dtd. 2024-05-
3 /2024 [2024  |2146/ [P SPHOO . |no. o o
2024 11 L
)
(S
BLAPL COUR ea
43857 13.05. |- c.o T Order Dtd. 2024-05- [BATL |t
4 1/2024 |2024 |a189, [P MALLICK . |no. o6 1 o
2024 11 -
3)
- (s
BLAPL COUR ea
43858 13.05. |- c.o |t Order Dtd. 2024-05- [BATL |t
> /2024 [2024 |a181/ |6 JAYASINGH . |No. |oe -1 |No
2024 11 -
4)
B BLAPL COUR (s
43859 13.05. |- c.o T Order Dtd. 2024-05- BATL lea
© /2024|2024 |1320/ [N SRHOO . |No. |oe -1t
2024 11 No




(s
BLAPL COUR ca

43860 (13.05. |- S basi T Order Dtd. 2024-05- t
/2024 2024 4394/ NO. |08 No
2024 11 -

2)
(s
BLAPL COUR ca

43861 (13.05. |- S pasi T Order Dtd. 2024-05- t
/2024 (2024 4382/ NO. |08 No
2024 11 -

2)
(s
BLAPL COUR ea

43862 13.05. |- T Order Dtd. 2024-05- t
/2024 |2024  |4358, [SR PANI NO. |07 No
2024 11 -

2)
(s
BLAPL COUR ea

43863 /13.05. |- T Order Dtd. 2024-05- t
/2024 |2024  |a357, [FK DASH NO. |07 No
2024 11 -

2)
(s
WP (C) COUR - ia

43864 |13.05. |- T Order Dtd. 2024-05-
/2024 [2024 |10933 |5 © DASH NO. |09 el
/2012 11 L
)
(s
WP (C) COUR - ia
43865 (13.05. |- T Order Dtd. 2024-05-

/2024 [2024  |g757, [JUPHISTHIR SAHOO NO. |09 gifg No
2024 11 o

)
(S
WP (C) COUR HRIT ia
43866 |13.05. |- SITANSU MOHAN T Order Dtd. 2024-05- |l - |
/2024 |2024 |11566 |STNGH NO. |09 N
/2024 20 e

)
(S
WP (C) COUR WRIT ea

43867 |13.05. |- PARTHA SARATHI T Order Dtd. 2024-05- |\ o |t
/2024 2024 4164/ |DAS NO. |08 cH_3 [No
2024 20 -




| —
BLAPL COUR ia
1 143868 (13.05. |- T Order Dtd. 2024-05-
5 |/2024 |2024  |3827/ 7F KER NO. |09 No
2024 15 .
)
(s
CRLMC COUR CRIM ea
1 143869 |13.05. |- T Order Dtd. 2024-05- t
6 /2024 |2024 |1563, |G+ SAHOO NO. |08 ;?22 No
2024 15 -
2)
| —
CRLMC COUR CRIM ea
1 143870 [13.05. |- T Order Dtd. 2024-05- t
7 172024 |2024  |3331, R-R- NAYAK NO. |08 ;?22 No
2023 15 -
3)
| —
CRLMC COUR CRIM ea
1 143871 [13.05. |- T Order Dtd. 2024-05- t
8 |/2024 [2024 |150g, |T-D- RATRA NOo. |os ;?25 No
2024 15 -
2)
| =
CRLMC COUR ea
1 143872 13.05. |- PRIYA RANJAN T Order Dtd. 2024-05- t
9 /2024 2024 |1648/ MISHRA NO. |08 No
2024 15 -
2)
| —
CRLMC COUR ea
2 (43873 13.05. - T Order Dtd. 2024-05- t
0 |/2024 |2024 |1678/ |F-D- RATRA NO. |08 No
2024 15 -
2)
| —
WP (C) COUR WRIT ea
2 |43874 |13.05. |- T Order Dtd. 2024-05- t
1 |/2024 [2024  |7520/ |3 CH SUNDARA NO. |09 oy o
2024 20 -
4)
| —
CRLMC COUR CRIM ea
2 |43875 13.05. |- T Order Dtd. 2024-05- t
2 172024 [2024 |5530, B-B-ROUT NO. |08 iﬁég No
2023 20 -
1)
N WP (C) COUR e |wrIT [(S
g ;123;61 égéZS' - MANAST PANDA T ggder Dtd. 2024-05= lopaN lea
11204 NO. CH-3 |t




[ /2024 20 No
33
)
(s
CRLMC COUR CRIM ea
2 143877 (13.05. |- 6. SAHOO C.0 |T Order Dtd. 2024-05- [ |t
4 /2024 2024  |1562/ 7" NO. |08 usc o
2024 20 -
2)
L 5
WP (C) COUR CRIT lo
2 143878 (13.05. |- C.o |T Order Dtd. 2024-05-
5 |/2024 (2024  |20046 |° © DASH NO. |09 il e
/2011 20 1
)
(S
CRLMC COUR o
2 143879 [13.05. |- C.0 |T Order Dtd. 2024-05-
6 |/2024 2024 |1682/ [P-K- NAIK NO. |08 No
2024 20 1
)
(s
WP (C) COUR WRIT o
2 143880 (13.05. |- SITANSU MOHAN C.o0 |T Order Dtd. 2024-05- |1o- o |
7 /2024 2024  |11563 |SINGH NO. 09 it |
/2024 20 e
)
(s
CRLMC COUR -
2 143881 (13.05. |- C.o |T Order Dtd. 2024-05-
8 |/2024 2024|1682/ MK MOHANTY NO. |08 No
2024 20 e
)
(s
CRLMC COUR o
2 |43882(13.05. |- C.o |T Order Dtd. 2024-05-
9 |/2024 2024|1682/ [M-F- MOHANTY NO. |08 No
2024 20 e
)
(S
WP (C) COUR WRIT o
3 43883 (13.05. |- STTANSU MOHAN C.0 |T Order Dtd. 2024-05- |l - |
0 |/2024 2024 |11562 |SINGH NO. 09 i |-
/2024 20 e
)
13 43884 [13.05. [cMP- [s MOHARANA |C.0 |COUR |order Dtd. 2024-05- [WRIT |(S




1 (/2024 2024 |a62/2 T 09 BRAN |ea
024 NO. CH-2 |t
20 No
0)
L 5
COUR ea
CMP- WRIT
3 143885 (13.05. c.o |t Order Dtd. 2024-05- t
2 /2024 2024 |481/2 K K NATH NO. |09 BRAN o
024 CH-2
20 -
0)
L 5
CRLMC COUR CRIM ea
3 143886 (13.05. |- c.o |t Order Dtd. 2024-05- t
3 /2024 2024|1725, |JINU RANI NO. |08 éﬁgg No
2024 20 -
6)
- (s
ea
COUR
CMP- WRIT |t
3 143887 [13.05. c.o T Order Dtd. 2024-05-
4 /2024 2024 379/2 |C R NAYAK NO. 09 BRAN No
024 50 CH-1 |-
30
)
(s
CRLMC COUR ia
3 143888 (13.05. |- c.o |t Order Dtd. 2024-05-
5 /2024|2024 |1662/ M-¥- MOHANTY NO. |09 No
2024 15 20
)
(s
ea
COUR
CMP- WRIT |t
3 143889 (13.05. c.o |t Order Dtd. 2024-05-
6 |/2024 2024 380/2 |C R NAYAK NO. 09 BRAN No
024 i CH-1 |-
30
)
(s
CRLMC COUR ia
3 143890 [13.05. |- c.o |t Order Dtd. 2024-05-
7 |/2024 |2024 |1663/ M- MOHANTY NO. |09 No
2024 15 20
)
(S
ea
COUR
CMP- WRIT |t
g ﬁgggi éééZS. 1353/ |p x DAS C. Eo ggder Dtd. 2024-05- [ o
2022 50 CH-4 |-
38
)
13 [43892[13.05. [cRLMC [M.K. MOHANTY |C.0 |COUR |order Dtd. 2024-05- | (s




°l

ISy

/2024 [2024 |- T 09 ea
1664/ NO. t
2024 15 No
38
)
(s
CRLMC COUR o
43893 13.05. - T Order Dtd. 2024-05-
/2024 2024|1665/ |- K- MOHANTY NO. |09 o
2024 15 a8
)
(s
CRLMC COUR -
43894 [13.05. - T Order Dtd. 2024-05-
/2024 2024  [1759/ [R-F- MARLICK NO. |09 o
2024 15 a8
)
(S
WP (C) COUR WRIT |o
43895 |13.05. - T Order Dtd. 2024-05-
/2024|2024 [11373 MANAS PATI NO. |07 il i
/2024 15 Le
)
(S
WP (C) COUR CRIT lo
43896 |13.05. - T Order Dtd. 2024-05-
/2024|2024 [11441 - FANDA NO. |07 2§%§ No
/2024 15 53
)
(S
WP (C) COUR WRIT o
43897 |13.05. - T Order Dtd. 2024-05-
/2024|2024 [11442 - FANDA NO. |07 ?ﬁ%ﬁ No
/2024 15 53
)
(s
WP (C) COUR WRIT o
43898 |13.05. - T Order Dtd. 2024-05-
/2024|2024 [11439 "+ FANDA NO. |07 il
/2024 15 o3
)
(s
CRLMC COUR CRIM lon
43899 13.05. - T Order Dtd. 2024-05-
/2024 2024 1499, '+ MOHANTY NO. 08 il
2024 15




[:| | 3)
(s
CRLMC COUR CRIM ea

4 143900 113.05. |- SHYAMANANDA T Order Dtd. 2024-05- INAL t
7 /2024 (2024 2562/ |[MOHARANA NO. 08 MISC No
2023 15 -

4)
| —
CRLMC COUR CRIM ea

4 143902 13.05. |- T Order Dtd. 2024-05- t
8 |/2024 2024|3022/ |SK- KALIM UDDIN NO. |08 ;?22 No
2023 15 -

4)
| -
CRLMC COUR CRIM ea

4 143903 (13.05. |- T Order Dtd. 2024-05- t
9 |/2024 [2024 |apgy, |SATYA PURNA PANDA NO. o8 ;?25 No
2023 15 -

3)
| -
CRLRE COUR CRIM ea

5 143905 (13.05. |v- T Order Dtd. 2024-05- |INAL |t
0 |/2024 2024 |16/20 [MANOJ KUMAR NAYAK NO. |14 REVI |No
24 1 STON |-

3)
| -
CRLMC COUR CRIM ea

5 143906 (13.05. |- s pasn T Order Dtd. 2024-05- [~ |t
1 /2024 |2024  |1059/ [°* NO. |08 iac No
2024 1 -

6)
- (s
CRLMC COUR CRIM ea

5 143907 [13.05. |- T Order Dtd. 2024-05- t
2 /2024|2024 |1097, K-K- NATH NO. |08 ;?2% No
2024 1 -

6)
- (s
BLAPL COUR ia

5 143908 (13.05. |- SATYAPRIYA T Order Dtd. 2024-05- [BATL |-
3 |/2024 2024  |11551 |SAMANTA NO. |09 -2 |°°
/2023 1 0

)
(s
CRLMC COUR CRIM ea

5 143910 (13.05. |- T Order Dtd. 2024-05- t
a /2024|2024 |1214, [P-D- SAHOO NO. |08 iﬁég No
2024 1 -

5)
5 143911 [13.05. [PPAFR [sang1B KUMAR O9% lorder prd. 2024-05- s
5 /2024 (2024 962/2 BHANJADEO NO. 09 N




o

[e)}

024 1 No
5)
(s
43912 13.05 . EOUR Order Dtd. 2024-05- |ChiM ia
/2024 |2024  |1321, [R-K. MALLICK NO. |08 ;?22 No
2024 1 -
1)
(s
CRLMP COUR WRIT ia
43913 (13.05. |- T Order Dtd. 2024-05-
/2024 2024  |558/2 & K PAIRA NO. |08 BRAN INo
024 1 CH-6 |-
35
)
(S
CRLMP COUR - ia
43914 13.05. |- SANJIB KUMAR T Order Dtd. 2024-05- 1o |-
/2024 (12024 407/2 |BHANJADEO NO. |08
024 1 CH-5 |-
21
)
(S
BLAPL ;OUR ea
43916 |13.05. |- Order Dtd. 2023-12- [BAIL |t
/2024 2024 |13900 |G- JAYSHING go. 19 -1 |no
/2023 -
OLD 6
(S
BLAPL SOUR ea
43917 (13.05. |- Order Dtd. 2024-05- [BATL |t
/2024 |2024  |1333g I KAMILA go. 09 -1 No
/2023 -
OLD 5
(S
SAO- ea
43918 (13.05. DR |order Dtd. 2024-06- t
/2024 12024 22/20 P K DAS (J) |26 No
3)
(S
We (C) WRIT ia
43919 (13.05. |- DR |order Dtd. 2024-05-
/2024 2024 |113g7 B-K. BEHERA (J) |07 BRAN INo
/2024 CH-4 -
46
)
(S
WP (C)
WRIT |ea
43920 (13.05. |- DR |order Dtd. 2024-05-
/2024 |2024  |11513 [PTRIP SAMAL (J) o8 gﬁég ;O

/2024




(9}

(&)}

»—‘\1|

(s
We (C) WRIT ia
43921 (13.05. |- DR  |Order Dtd. 2024-05-
/2024 |2024  |11365 [-R+ SAHOO (J) 07 BRAN INo
/2024 CH-4 |-
46
)
(s
WP (C) COUR WRIT ia
43922 113.05. |- PRASANTA KUMAR T Order Dtd. 2024-05- BRAN No
/2024 (12024 3750/ |DAS NO. 09
2024 16 CH-7 |-
18
)
(S
WP (C) COUR - ia
43923 /13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |11342 |P-F- SWAIN NO. (07 il e
/2024 16 Le
)
(S
WP (C) COUR S— ia
43924 13.05. |- T Order Dtd. 2024-05-
/2024 [2024 |11377 |° K BISWAL NO. |08 ?ﬁ%ﬁ o
/2024 16 16
)
(s
WP (C) COUR S— ia
43925 (13.05. |- T Order Dtd. 2024-05-
/2024 [2024 |11347 B-C- PANDA NO. |07 25%2 No
/2024 16 L6
)
(s
WP (C) COUR WRIT ia
43927 |13.05. |- T Order Dtd. 2024-05-
/2024 2024  |11348 |7 -N- MOHANTY NO. |07 il i
/2024 16 L6
)
(s
WP (C) COUR - ia
43929 (13.05. |- T Order Dtd. 2024-07-
/2024 2024 11404 F K DAS NO. |01 EE%E o
/2024 16 23
)
43930 [13.05. [Wp(C) COUR |order Dtd. 9999-12- |WRIT |(S
/2024 2024 |- G. SUNDARA T 31 BRAN |ea




~J

11360 NO. cH-4 [t
/2024 2 No
OLD -
46
)
(s
e EOUR WRIT ia
43932 13.05. - Order Dtd. 2024-05-
/2024 2024 [11364 K- RANA NO. |47 BRAN |No
/2024 2 CH-4 |-
OLD 46
)
(s
13934 13.05. |- " lorder pta. 202a-07- [RIT [
/2024|2024 11178 |TAFAN KU, NAYAK NO. |01 BRAN o
/2024 16 -
7)
(s
e COUR WRIT ia
43935 |13.05. |- T  |order Dtd. 2024-05-
/2024 2024 11433 KANTHAMANI SAHOO NO. 07 EE%I; Ijo
/2024 16 o
)
(s
e “OUR WRIT ia
43937 [13.05. |- T  |order Dtd. 2024-05-
/2024 [2024  |11378 |P-K- NRYAK NO. (07 BRAIN Mo
/2024 16 L6
)
(s
e COUR WRIT ia
43939 [13.05. |- T  |order Dtd. 2024-05-
/2024 2024 11434 KANTHAMANI SAHOO NO. 07 Eiég I:IO
/2024 16 s
)
(s
e COUR WRIT |6
43940 13.05. |- GAGAN BIHARI T |order Dtd. 2024-05- 1o |-
/2024 [2024  |11413 |SINGH NO. 07 BRay I
/2024 16 s
)
(s
e COUR WRIT ia
43941 [13.05. |- T  |order Dtd. 2024-05-
/2024 12024 11435 KANTHAMANI SAHOO NO. 07 21;%1; I:IO
/2024 16




00}

[ee)

[ee)

[ee)

WP (C) COUR WRIT ia
43943 (13.05. |- T Order Dtd. 2024-05-
/2024 2024 |11413 |°>-K- DASH NO. |07 2§%§ No
/2024 16 o3
)
(s
WP (C) COUR WRIT ia
43944 (13.05. |- T Order Dtd. 2024-05-
/2024 2024  |11287 |F K MOHANTY NO. |07 il
/2024 16 3
)
(S
we (C) §OUR wrIT |2
43945 |13.05. |- Order Dtd. 9999-12- t
/2024 2024  |11709 |F-N- SAHOO NO. 134 BRAN o
/2024 2 ca-1
OLD 5
(S
COUR ea
ARBA-
43947 13.05. T Order Dtd. 2024-05- t
/2024 12024 21/20 [NILAMADHAB BISOI NO. 08 No
23
7 —_
4)
(s
CRLA- COUR CRIM |ea
43948 113.05. |- IDEBENDRA NARAYAN T Order Dtd. 2024-09- |INAL |t
/2024 12024 PATTANAIK NO. |25 APPE |No
023
5 AL |-
9)
(s
CRLA COUR crRIM 7%
43949 |13.05. T Order Dtd. 2024-05- |INAL
/2024 2024 |228/2|S-K. BISHAL NO. |08 appE |N©
5 AL,
)
(S
WP (C) COUR — ia
43950 |13.05. |- SANGRAM KUMAR T Order Dtd. 2024-05- |1 - |
/2024 2024 111225 |SINGH NO. |08
/2024 5 CH-3 |-
33
)
(S
CRLA- COUR CRIM ia
43951 |13.05. T Order Dtd. 2024-05- |INAL
/2024 2024  |201/2|J. PARDHAN NO. |08 APPE |N©
024 . AL




00}

Ne}

WP (C) COUR WRIT ia
43952 |13.05. |- T Order Dtd. 2024-05-
/2024 2024 |11337 M R SAHOO NO. |07 2§%§ No
/2024 5 L6
)
(s
WP (C) COUR WRIT ia
43954 13.05. |- JAYANTA KUMAR T Order Dtd. 2024-05- 15 |-
/2024 12024 |11305 |KHANDAYATRAY NO. |07 ©
/2024 5 CH-4 |-
46
)
(S
WP (C) COUR WRIT ia
43955 13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |11521 |T - SWAIN NO. |08 il
/2024 5 e
)
(S
we (C) SOUR WRIT ia
43956 |13.05. |- Order Dtd. 9999-12-
/2024 |2024  |11320 [F+ SAHOO NO. 139 BRAN INo
/2024 2 CH-4 |-
OLD 46
)
(S
we (C) $OUR WRIT ia
43958 |13.05. |- Order Dtd. 2024-05-
12024 |2094 11247 A K SAHOO No. o BRAN |No
/2024 2 CH-3 |-
OLD 33
)
(S
WE (C) EOUR wrIT |2
43959 |13.05. |- Order Dtd. 2024-05- t
/2024 2024 |10219 M-R- ROUTRAY NO.— gg BRAN |t
/2024 2 CH-7 |
OLD o)
(S
We (C) EOUR WRIT ia
43960 |13.05. |- Order Dtd. 2024-05-
12024 12054 1152 BALARAM SINGH NO. g BRAN |No
/2024 2 CH-6 |-
OLD 16
)
We (C) EOUR WRIT éi
43961 13.05. |- Order Dtd. 2024-05-
/2024 [2024 |11215 > K FARPHI 50 os o e
/2024

OLD




NeJ

N O

(s
WP (C) EOUR WRIT ia
43962 (13.05. - Order Dtd. 2024-05-
/2024 2024 11229 ANTIL, KUMAR DAS NO. 08 BRAN No
/2024 2 CH-3 |-
OLD 33
)
(s
WP (C) EOUR WRIT ia
43963 |13.05. - SANGRAM KUMAR to. lorder ptd. 2024-05- [0t |E
/2024 |2024  |11215 |SINGH * los
/2024 2 CH-3 |-
OLD 33
)
(S
WP (C) EOUR WRIT ia
43964 |13.05. - Order Dtd. 2024-05-
/2024 |2024 11548 P.K. BARIK NO. 08 BRAN |No
/2024 2 CH-6 |-
OLD 16
)
(S
WP (C) $OUR WRIT ia
43965 |13.05. - Order Dtd. 2024-05-
/2024 2024 11511 DILIP SAMAL NO. 08 BRAN |No
/2024 2 CH-6 |-
OLD 16
)
(s
CRLMC ;OUR CRIM ea
43967 |13.05. - Order Dtd. 2024-05- t
/2024 |2024  |1413, [K-K. NATH NO.— gg INAL g
Coan 2 mrsc [N
OLD 3)
(S
WP (C) EOUR WRIT ia
43969 13.05. - Order Dtd. 2024-05-
/2024 2024 11427 KAMALAKANTA NATH NO. 08 BRAN |No
/2024 2 CH=5 |-
OLD 23
)
(s
43970 |13.05 e EOUR order Dtd. 2024-08- [CRTM [¢
/2024 2024|1436/ |F K- MOHANTY NO. |22 iﬁég No
2024 15 -
3)
WP (C) COUR (s
43971 |113.05. |- T Order Dtd. 2024-05- ea
/2024 2024 |11350 ['ANORANJAN PADHI NO. |08 t
/2024 15 No




o -

,_.,_.|

(s
CRLMC COUR CRIM ea
43973 (13.05. |- S BARIK T Order Dtd. 2024-05- |Jooo |t
/2024 2024 1453/ |°° NO. |03 uso [No
2024 15 -
3)
(s
WP (C) COUR — ia

43974 (13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |11504 |C R NAYAK NO. |08 il i
/2024 15 e
)
(S
CRLMC COUR CRIM ea
43975 (13.05. |- T Order Dtd. 2024-05- t
/2024 |2024  |1501/ [F-K- PATRA NO. |08 Dlﬁugg No
2024 15 -
2)
(s
CONTC COUR ea
43977 13.05. |- T Order Dtd. 2024-05- |CONT |t
/2024 2024|3622, [JYOTIRANJAN SAHOO NO. |09 EMPT |No
2024 15 -
5)
(s
CRLMC COUR CRIM ea
43979 (13.05. |- . gaTT T Order Dtd. 2024-05- [Zo. |t
/2024 [2024  |1503/ | NO. |08 use No
2024 15 -
2)
(s
CONTC COUR ea
43980 |13.05. |- T Order Dtd. 2024-05- |CONT |t
/2024 12024 3625/ RANJIT S L NO. 09 EMPT |No
2024 15 -
5)
(s
CRLMC COUR CRIM ea
43981 |13.05. |- T Order Dtd. 2024-05- t
/2024 2024|1504, B-X- MOHANTY NO. |08 ﬂé‘g No
2024 15 -
2)
(s
CONTC COUR ea
43983 (13.05. |- T Order Dtd. 2024-05- t
/2024 2024|3626, RANJIT SAMAL NO. 09 No
2024 15 -
2)
43985 [13.05. [cRIMC [, COUR |order Dtd. 2024-05- |CRIM |(S
/2024 (2024 - T 08 INAL |ea




"

1512/ NO. MISC |t

2024 15 No

2)

L 5
) CONTC COUR ca
43986 |13.05. |- c.o|T Order Dtd. 2024-05- |CONT |t

; /2024 2024|3627, RANJIT SAMAL NO. 109 EMPT |No
2024 15 -

5)

L 5
L 143988 [13.05 . c EOUR Order Dtd. 2024-05- |ChiM ia
é /2024 2024|1516/ [1-K- PANI NO. |08 Dlﬁugg No
2024 15 -

2)

- (s
1 CRLMC COUR CRIM ea
. 143989 [13.05. |- AJAYA KUMAR c.o|T Order Dtd. 2024-05- |Zoo it
, /20242024 |1522/ |PRADHAN NO. |08 uise Mo
2024 15 -

2)

- (s
CRLMC COUR ea

i 43991 |13.05. |- S . pANI c.o|T Order Dtd. 2024-05- gﬁgﬁ t
5 /2024 2024|1532/ |°°F NO. |08 uise Mo
2024 15 -

2)

- (s
1 CONTC COUR ea
43993 (13.05. |- c.o|T Order Dtd. 2024-05- |CONT |t

é /2024 2024|3628,/ RANJIT SAMAL NO. 109 EMPT |No
2024 15 -

5)

- (s
L 143994 [13.05 e c (T:OUR Order Dtd. 2024-05- |ChiM ia
% /2024 |2024  |1575, [B-K. RANA NO. |08 DI;;ZS”(; No
2024 15 -

2)

B (s
1 CONTC COUR ea
43995 (13.05. |- c.o|T Order Dtd. 2024-05- |CONT |t

Elg /2024 (2024 3629/ RANJIT SAMAL NO. 09 EMPT |No
2024 15 -

5)

| -
1 CONTC COUR ea
43996 |13.05. |- c.o|T Order Dtd. 2024-05- t

é /2024 |2024  |3645, [ R ROUTRAY NO. |09 No
2024 15 -

5)

11 (43997 [13.05. [cRLMC [s.K. SAHOO |C.0 |COUR |Order Dtd. 2024-05- |CRIM |(S




O[\)|

N -

N =

N -

N

/2024 [2024 |- T 08 INAL lea
1584/ NO. MISC |t

2024 15 No

2)

(s

CONTC COUR ca

43998 [13.05. |- T Order Dtd. 2024-05- £

/2024 2024|3646, [T R ROUTRAY NO. 109 No
2024 15 -

2)

(s

43999 |13.05 . $OUR order Dtd. 2024-05- [CRIM [¢°

/2024 |2024  |1594, [B-F- TANGA NO. o8 ;?2@ No
2024 15 -

2)

(S

CONTC COUR ea

44000 [13.05. |- T Order Dtd. 2024-05- £

/2024 2024|3655, |[PPAN SWAIN NO. |09 No
2024 15 -

2)

(S

CRLMC COUR ea

44001 [13.05. |- T Order Dtd. 2024-05- £
/2024 2024|1644, [M-K- MOHANTY NO. 07 No
2024 15 -

2)

(S

CONTC COUR ea

44002 [13.05. |- T Order Dtd. 2024-05- |CONT |t
/2024 2024|3684, [F K JENA NO. 109 EMPT |No
2024 15 -

2)

(S

CONTC COUR ea

44003 [13.05. |- T Order Dtd. 2024-05- |CONT |t
/2024 2024|6109, PTKRANM SANMAL NO. 109 EMPT |No
2022 1 -

1)

(S

MATA— COUR FIRS |ea

44013 [13.05. D0 | T Order Dtd. 2024-05- |T t
/2024 (2024 21 : NO. 09 APPE |No
1 AL -

1)

(S

44015 [13.05. TATA- EOUR Order Dtd. 2024-07- glRS o
/2024 2024 |22/20 M.N. MOHANTY NO. |01 APPE |No
24 1 AL -

5)




w

w

w

e COUR FIRS |ea
44016 [13.05. T Order Dtd. 2024-05- |T £
/2024 2024 22/20 H.K. PANDA NO. |08 APPE |No
1 AL -
5)
(s
44017 |13.05 e EOUR order Dtd. 2024-05- ["RIT [0
/2024|2024  |11162 RAKESH KU PATRA NO. |07 on” o
/2024 1 -
7)
(s
— COUR FIRS |ea
44018 [13.05. \ S| T Order Dtd. 2024-05- |T t
/2024 (12024 29 e NO. 08 APPE |No
1 AL -
5)
(s
44019 |13.05 HE EOUR Order Dtd. 2024-05- |ChIM ia
/2024 |2024  |a112/ |P-R- MISHRA NO. 09 ﬂ?é No
2023 1 -
7)
(s
CRLMC COUR ea
44020 [13.05. |- T Order Dtd. 2024-05- £
/2024 |2024  |1619/ |5+ CHOUDHURY NO. |08 No
2024 1 -
7)
(s
44021 |13.05 i $OUR Order Dtd. 2024-05- [CRIM ¢
/2024|2024 |1197, [STSIRA PANIGRARI NO. |07 ﬂg‘g No
2024 1 -
7)
(S
44022 |13.05 i $OUR Order Dtd. 2024-05- [CRIM -
/2024 |2024  |a13/2 R-K- SARANGI NO. |08 Dlg‘:é No
024 1 -
7)
(S
44023 |13.05 e EOUR order Dtd. 2024-05- [CRIM
/2024 |2024  |a13/2 R-K- SARANGI NO. |08 Dlg‘:é No
024 1 -
7)
(S
CRLMC COUR CRIM lea

44024 [13.05. |- T Order Dtd. 2024-08-
/2024 2024|3297/ |- SUNDARA NO. 30 ﬂé‘g ;O

2022 8




[ &)
(s
1 CRLMC COUR CRIM ea
5 [44025 (13.05. |- HRUDANANDA T Order Dtd. 2024-05- [ - |t
8 /2024 (12024 4574/ MOHAPATRA NO. |09 MISC No
2023 15 -
5)
- 5
) CONTC COUR ea
44026 |13.05. |- T Order Dtd. 2024-05- |CONT |t
g /2024 (12024 2076/ BALA SINGH NO. |07 EMPT |No
2024 15 -
9)
B WRIT
;HIE BRAN éi
1 we (C) JUST CE ¢
4 44027 [13.05. |- 4 JENA “cpt [Order Dtd. 2023-01- |(DIV |
o |/2024 2024 |13293 % s 04 1STO |-
/2014 N
;OUR BENC ;}
H-2)
B WRIT
EHIE BRAN éi
1 we (C) JUST CE ¢
44028 |13.05. |- . lorder Dtd. 9999-12- [(DIV
i /2024 2024 |11685 |1 -K- NAYAK §CE 31 1s10 [N©
/2024 N
EOUR BENC 1?
H-1)
N (s
. CRLRE COUR CRIM |ea
44029 |13.05. |[v- T Order Dtd. 2024-05- |INAL |t
3 /2024 2024|5582 PAXMIDHAR MOHANTY NO. 09 REVI No
023 6 SION |-
5)
WRIT
BRAN |5
ea
) WP (C) COUR ce
44030 |13.05. |- T Order Dtd. 2024-05- |(DIV
é /2024 |2024  |30370 [° K- NAYAK NO. |08 IS0 TO
/2023 6 N o
BENC |},
H-1)
- 5
1 We (C) EOUR WRIT ia
44031 |13.05. |- Order Dtd. 2023-05-
4| 5024 2054|1528, [S-K- MOHANTY No. | ¢ BRAN No
4 093 2 CH-2 |-
OLD 45
)
1 CONTC COUR (s
4 fég;i ;géZS' - SAROJ KU. PARIDA T ggder btd. 2024-05 ea
5 3198/ NO. t




ul

2024 > .
OLD —
45
)
(s
COUR ea
11033 [13.05. [0 T lorder ptd. 2024-05- "RIT It
/2024 2024  |21992 [P K FARDHI No- o BRAN Ko
/2012 2 o
)
(s
CONTC gOUR ia
44034 [13.05. |- Order Dtd. 2024-05-

/2024 2024  [3509/ [P-K- PANDA 20 oo No
2024 2 o

)
(s
COUR on

e T WRIT |t
44035 [13.05. |- SUSHANTA KU. to. lorder ptd. 2024-05- 20t |C
/2024 2024  [21992 |SAHOO S0 Jos il
/2012 - o

)
(s
COUR on

44036 |13.05 e T Order Dtd. 2024-05- |"oiT [t
/2024 2024 11262 |SHARMISTHA SAMAL NO- o BRAN No
/2024 2 o

)
(s
COUR on

44037 [13.05 e T Order Dtd. 2024-05- ‘il [t
/2024 2024 |11263 [STARMISTHA SAMAL NO-og BRAN Ko
/2024 2 o

)
(s
COUR on

44038 |13.05 e T Order Dtd. 2024-05- | 21T |t
/2024 2024 11258 |SHARMISTHA SAMAL NO- o BRAN No
/2024 2 o

)
(S
COUR on

rao3sfiz.0s. o T lorder ptd. 2024-05- [faiT €
/2024 [2024  |5892/ P © FARDHI NO- o BRAN o
2024 2 o




(G20 ol

o

o o

We (C) EOUR WRIT ia
44040 13.05. |- Order Dtd. 2024-05-
/2024 2024 11289 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |-
OLD 33
)
(s
We (C) EOUR WRIT ia
44041 |13.05. |- BIJAYA KUMAR NO Order Dtd. 2024-05- BRAN N
/2024|2024  |4472/ |SAHOO © os ©
024 2 CH-6 |-
OLD 25
)
(S
WP (C) SOUR WRIT ia
44042 13.05. |- Order Dtd. 2024-05-
/2024 2024 11285 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |-
OLD 33
)
(S
WP (C) SOUR WRIT ia
44043 |13.05. |- Order Dtd. 2024-05-
/2024 |2024  |agag, | K PANDA NO- log BRAN INo
004 2 CH-3 |-
OLD 11
)
(S
WP (C) EOUR WRIT ia
44044 |13.05. |- Order Dtd. 2024-05-
/2024 2024 11283 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |-
OLD 33
)
(s
WP (C) EOUR WRIT ia
44045 |13.05. |- Order Dtd. 2024-05-
/2024 2024 4848/ JATADHARI BARIK NO. 08 BRAN No
004 2 CH-3 |-
OLD 11
)
(s
WP (C) EOUR WRIT ia
44046 |13.05. |- Order Dtd. 2024-05-
/2024 2024 11282 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |~
OLD 33
)
44047 |13.05 WP(C) EOUR Order Dtd. 2024-05- |"RiT éi
/2024 2024 |11264 [SHARMISTHA SAMAL NO. |08 gﬁfg t
/2024 2 No




oy

[e)}

G\l—*|

OLD

33
)
(s
WP (C) EOUR WRIT ia
44048 13.05. |- Order Dtd. 2024-05-
/2024 2024 11267 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |-
OLD 33
)
(s
WP (C) EOUR WRIT ia
44049 13.05. |- Order Dtd. 2024-05-
/2024 2024 11271 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |-
OLD 33
)
(S
WP (C) $OUR WRIT ia
44050 |13.05. |- Order Dtd. 2024-05-
/2024 2024 11272 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |-
OLD 33
)
(s
We (C) SOUR wrIT <2
44051 |13.05. |- Order Dtd. 2024-05- t
/2024 |2024  |21954 M R SAHOO NO.— gg BRAN |t
/2020 2 CH-7 1_
OLD 5)
(s
WP (C) EOUR WRIT ia
44052 13.05. |- Order Dtd. 2024-05-
/2024 2024 11273 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |-
OLD 33
)
(s
WP (C) ;OUR WRIT ia
44053 |13.05. |- Order Dtd. 2024-05-
/2024 2024 11277 SHARMISTHA SAMAL NO. 08 BRAN No
/2024 2 CH-3 |~
OLD 33
)
(s
WP (C) EOUR WRIT ia
44054 13.05. |- Order Dtd. 2024-05-
/2024 |2024  |10593 [N © SINHA NO- log BRAN No
/2024 2 CH-3 |-
OLD 12
)
44055 [13.05. [wp(C) COUR |Order Dtd. 2024-05- |[WRIT |(S
/2024 2024 |- SHARMISTHA SAMAL T 08 BRAN |ea




|

~

11278 NO. cH-3 |t
/2024 2 No
OLD -
33
)
(s
we (C) EOUR WRIT ia
44056 |13.05. |- Order Dtd. 2024-05-
2024|2054 11457 |SHARMISTHA SAMAL NO. |05 BRAN |No
/2024 2 CH=5 |~
OLD 23
)
(s
we (C) EOUR WRIT ia
44057 |13.05. |- Order Dtd. 2024-05-
12024 2094 |11480 |SHARMISTHA SAMAL NO. |05 BRAN |No
/2024 2 CH-S |-
OLD 23
)
(s
we (C) SOUR WRIT ia
44058 |13.05. |- Order Dtd. 2024-05-
12024 12054 10503 [B K PARDHI NO. | g BRAN No
/2024 2 CH-3 |-
OLD 12
)
(s
el $OUR WRIT ia
44059 13.05. |- BTBEKANANDA No. |order Dtd. 2024-05- oo |-
/2024 2024  |11443 [MAHAPATRA , |08 I
/2024 - 23
)
(S
el $OUR WRIT ia
44060 |13.05. |- Order Dtd. 2024-05-
12094 2004 11366 [K-K- NATH NO. g BRAN No
/2024 2 CH-4 1=
OLD 46
)
(S
We (C) EOUR WRIT ia
44061 (13.05. |- Order Dtd. 2024-05-
/2024 2024  |12403 [ R MALLA NO.— gg BRAN INo
/2014 2 CH-6 |-
OLD 35
)
(S
we (C) EOUR wrIT |2
44062 |13.05. |- ¢ Dbas No. |order prd. 2024-05- [l°- e
/2024 2024  |17041 08 No
/2007 2 CH=5 1_
OLD




B (s
! e EOUR WRIT ia
44063 [13.05. |- Order Dtd. 2024-05-
7172024 2024 |12403 [P MOHANTY NO. 08 BRAN |No
0 /2014 2 CH-6 |-
OLD 35
)
(s
1 we (C) EOUR WRIT ia
44064 [13.05. |- Order Dtd. 2024-05-
7 /2024|2024 |10865 FIRTAN DANG NO. g BRAN |No
7 /2024 2 CH-7 |-
OLD 48
)
(s
! el SOUR WRIT ia
44065 |13.05. |- Order Dtd. 2024-05-
I 172024 [2024  |17041 [R-K- MOHABHOI NO.  |gg BRAN |No
° /2007 2 CH-5 |-
oLD 22
)
(s
! e COUR WRIT ia
44066 |13.05. |- T  |order Dtd. 2024-05-
J /2024 2024 [11349 |F K HAZRRY No. |09 BRAN No
/2024 6 .
)
(s
WP (C) COUR ea
1 WRIT
44067 |13.05. |- T  |order Dtd. 2024-05- t
o |72024 2024 |26878 [F-¥ BEAERA NO. 08 BRAN N
/2021 6 ;
5)
B (s
! e COUR WRIT ia
44068 [13.05. |- T  |order Dtd. 2024-04-
8 | /5024 2024 10562 JAGAJIBAN BEHERA w. |19 BRAN No
' /2023 6 CH-8 |-
29
)
(s
! e COUR WRIT ia
44069 [13.05. |- T  |order Dtd. 2024-04-
8 |2024 |2094 10562 BIJAY KU. SETHI v, |as BRAN |No
? /2023 6 CH-8 |-
29
)
1 lao70 h3.0s. o p weIT | (2
S 72024 2024 |17582 [F- K- BEAERA NO. BRAN le
/2022 6 No




o =

NeJ

(s
WP (C) COUR — ia
44071 |13.05. |- S ¢ DAS T Order Dtd. 2024-04- |\ o |¢
/2024 2024  [10562 NO. |19 P
/2023 6 25
)
(s
44072 13.05 e SOUR order Dtd. 2024-05- ["RIT [¢°
/2024 2024 |17582 |>- K- SAHOO NO. |07 Eﬁéﬁ No
/2022 6 -
3)
(S
BLAPL COUR ia
44073 [13.05. |- BIBEKANANDA T Order Dtd. 2024-05- BAIL |
/2024|2024 4367/ |MAHAPATRA NO. |08 -2 -
2024 6 L
)
(S
44074 |13.05 WP(C) EOUR Order Dtd. 2024-05- |["RiT ia
/2024 2024 |17582 |S-K- PARIDA NO. |07 EE%T No
/2022 6 -
3)
(S
BLAPL COUR ea
44075 |13.05. |- T Order Dtd. 2024-05- BAIL |t
/2024 2024 |a0a1, |CANESH SAHOO NO. |08 2 |No
2024 6 -
9)
(S
BLAPL COUR ea
44076 |13.05. |- PARTHA SARATHI T Order Dtd. 2024-05- t
/2024 2024|4472/ |DAS NO. 09 No
2024 6 -
9)
(S
BLAPL COUR ea
44077 |13.05. |- PARTHA SARATHI T Order Dtd. 2024-05- t
/2024 (2024 720/2 |DAS NO. |09 No
024 15 -
9)
(s
WP (C) COUR HRIT ia
44078 [13.05. |- s Das T Order Dtd. 2024-05- |17o |-
/2024 (2024  |5846/ |°° NO. |09 i
2024 15




O =

O =

o =

BLAPL COUR ia
44079 (13.05. |- RAMESH CHANDRA T Order Dtd. 2024-05- No
/2024 2024|1349/ |MAHARANA NO. 109 N
2024 15 -
)
(s
BLAPL gOUR ia
44080 |13.05. - Order Dtd. 2024-05-
/2024 |2024  |a259, [P B ROUT NO- o6 No
2024 2 R
OLD 32
)
(S
We (C) §OUR wrIT <2
44081 |13.05. |- s pas Go. lorder ptd. 2024-05- [T% 0 ¢
/2024 2024|6862/ [°° © o9 No
e 2 cE-2 [N
OLD 7
(S
WP (C) SOUR WRIT ia
44083 [13.05. |- Order Dtd. 2024-05-
/2024 2024 23377 G.C. JENA NO. 09 BRAN |No
/2020 2 CH-8 |-
OLD 29
)
(S
WP (C) $OUR WRIT ia
44084 |13.05. - Order Dtd. 2024-05-
/2024 |2024 11638 P.K. BARIK NO. 09 BRAN No
/2024 2 CH-7 1~
OLD 15
)
(S
WP (C) COUR WRIT ia
44086 |13.05. - T Order Dtd. 2024-07-
/2024 2024  |10654 PR+ P-CHULI NO. |08 2§§§ No
/2024 1 01
)
(S
WP (C) COUR — ia
44088 |13.05. - T Order Dtd. 2024-07-
/2024 2024 |10654 |C-S- MOHANTY NO. |08 EE%E No
/2024 1 o
)
(s
WP (C) COUR
WRIT |ea
44090 |13.05. |- T Order Dtd. 2024-05-
/2024 [2024 |11629 °-B- BISWAL NO. |09 il N
/2024 1




~J O

or\)|

(s
WP (C) COUR — ia
44091 |13.05. - T Order Dtd. 2024-07-
/2024|2024  [11228 P+ BISWAL NO. |15 il
/2024 1 s
)
(s
44093 |13.05 e SOUR order Dtd. 9999-12- ["RIT [0
/2024 2024 |11064 PANDA NO. |31 EE%T No
/2024 1 -
3)
(S
WP (C) COUR ea
44094 [13.05. |- Pas T Order Dtd. 2015-02- t
/2024 2024|2591/ : NO. 13 No
2013 1 -
3)
(s
WPC (O COUR OA ea
44096 13.05. |AC) - T Order Dtd. 2024-05- t
/2024 2024|1319/ - MOHANTY NO. |07 Eian No
2018 1 -
1)
(s
WPC (O COUR OA ea
44097 [13.05. |aC) - T Order Dtd. 2024-05- t
/2024 2024|3910/ - MOHANTY NO. |07 Eian No
2017 1 -
1)
(s
WPC (O COUR OA ea
44099 [13.05. |AC) - N T Order Dtd. 2024-05- 2% |t
/2024 2024|1909/ NO. |08 o o
2017 1 -
1)
(s
WPC (O COUR OA ea
44101 [13.05. |aC) - - T Order Dtd. 2024-05- [ ¢
/2024 2024|1808/ : NO. |08 oran o
2017 1 -
1)
(s
WPC (O COUR OA ea
44102 [13.05. |ac) - SO0 T Order Dtd. 2024-05- [ ¢
/2024 2024|2334/ NO. |08 oran o
2017 1 -
1)
44103 [13.05. wec (0 ARIDA COUR |order Dtd. 2024-05- |oa  |(s
/2024 (12024 AC) - T 07 Bran |ea




8 2179/ NO. ch |t

2017 1 No

1)

| —

> BLAPL ;OUR ea
0 44104 |13.05. |- LAXMI CHARAN C. NO Order Dtd. 2024-05- t

o /2024|2024 1744/ |BEHERA 50" Jos No
2024 -

OLD 1)

| —

> WPC (O ;OUR OA ea
44105 |13.05. |A) - C. Order Dtd. 2024-05- t

L2024 2024  |1028/ [K-K- NATH NO-— 1gg Bran |yo
0 2017 2 ch -
OLD 1)

[ (s

> BLAPL ;OUR ea
44106 |13.05. |- C. Order Dtd. 2024-05- t

L /2024|2024 |a39g, PALARAM SINGH NO- gg No
1 2024 2 -
OLD 1)

[ (s

5 BLAPL gOUR ea
44107 |13.05. - C. Order Dtd. 2024-05- t

L0024 2024 |agery |7 KAMILA NO- 1gg No
2 2024 2 -
OLD 1)

[ (s
5 CONTC gOUR ea
44108 |13.05. |- C. Order Dtd. 2024-05- t

L 12024 2024 [3708, |- JAYSHING NO- 1gg No
3 2024 2 -
OLD 1)

[ (s
5 BLAPL §OUR ea
44109 |13.05. |- C. Order Dtd. 2024-05- t
L0024 2024 |ageoy |7 KAMILA NO- 1gg No
4 2024 2 -
OLD 1)

[ (s
> BLAPL gOUR ea
44111 [13.05. |- C. Order Dtd. 2024-05- [BATL |t

L /2024|2024 |2312/ [SARAT KUMAR JENA NO. log 1 o
> 2024 2 -
OLD 6)

| —
> CONTC COUR ea
44112 [13.05. |- c.o T Order Dtd. 9999-12- t

é /2024 |2024  |3703/ [B-F- TANGA NO. |31 No
2024 1 -

6)

2 [44113[13.05. [coNTC [P.K. MISHRA /.0 |COUR |order Dtd. 2024-05- |CONT |(S




\1»—\|

NN

NN

N

/2024 (2024 - T 03 EMPT |ea
850/2 NO. t

023 1 No

2)

(S

CONTC COUR ea

44114 |13.05. |- T Order Dtd. 2024-05- |CONT |t

/2024 (12024 851/2 P.R. MISHRA NO. |03 EMPT |No
023 1 -

2)

(s

BLAPL COUR ea

44115 (13.05. |- T Order Dtd. 2024-05- |BAIL |t

/2024 |2024 |2166, |1 R ROUTRAY NO. |07 2 |No
2024 1 -

8)

(s

CONTC COUR ea

44116 |13.05. |- M/S.BANABIHARI T Order Dtd. 2024-05- t

/2024 (2024 2745/ |RAY NO. |03 No
2024 1 -

8)

(s

44117 |13.05 e $OUR order ptd. 2024-05- ["RIT [0
/2024 (2024 11188 S-P. SAHOO NO. |07 Eiég No
/2024 1 -

7)

(s

CONTC COUR ea

44118 |13.05. |- M/S.BANABIHART T Order Dtd. 2024-05- t
/2024 (2024 2741/ |RAY NO. |03 No
2024 1 -

7)

(s

CONTC COUR ea

44119 (13.05. |- T Order Dtd. 2024-05- |CONT |t
/2024 2024|3765, A-K- NATAK NO. 109 EMPT |No
2024 1 -

5)

(s

CONTC COUR ea

44120 |13.05. |- T Order Dtd. 2024-05- t
/2024 (2024 3738/ D.K. MOHANTY NO. |09 No
2024 1 -

5)

(s

CONTC COUR ea

44121 |13.05. |- s SA2 T Order Dtd. 2024-05- t
/2024 (2024 3751/ |7° NO. |09 No
2024 1 -




- e
5 BLAPL COUR ea
44122 [13.05. |- C.0 |T Order Dtd. 2024-05- t
é /2024|2024  |a265, MRUDANGA RAY NO. |09 No
2024 1 -
5)
L 5
) CONTC COUR ca
5 44123 13.05. |- S SAHOO C.0 |T Order Dtd. 2024-05- |CONT |t
5 |/2024 12024 |3753/ 7" NO. |09 EMPT |No
2024 1 -
5)
L 5
> MACA— COUR M1SC ea
) fééﬁﬁ ngZS' 11057 v DEEURY .0 ;O ggder Dtd. 2024-04- |\ ;O
8 2023 o AL |
SEC. |g,
- E
) CONTC COUR ca
S |4412513.05. |- o Dask C.0 |T Order Dtd. 2024-05- |CONT |t
g |/2024 2024 3718/ " NO. |09 EMPT |No
2024 10 -
5)
- e
) WP (C) COUR WRIT o
3 44126 (13.05. |- HRUDANANDA Cc.0 |T Order Dtd. 2024-04- BRAN No
/2024 12024 7464/ MOHAPATRA NO. 02
0 2024 10 cH-8 -
a1
)
(s
) BLAPL COUR -
44127 [13.05. |- c.o |1 Order Dtd. 2024-05-
2 /2024 2024|2854/ [° BARIK NO. |09 No
2024 10 "
)
(s
) WP (C) COUR WRIT o
44128 [13.05. |- c.o |T Order Dtd. 2024-05-
; /2024|2024  |2082/ |F FANPA NO. |09 Eﬁfg o
2024 10 s
)
(s
) BLAPL COUR o
44129 [13.05. |- c.o |1 Order Dtd. 2024-05-
> 72024 2024 |a12/2 [N SATOO NO. |09 No
024 10 L
)
12 [44130[13.05. [wp(C) [H.C. SAHOO |C.0 |COUR |order Dtd. 2024-05- [WRIT |(S




»b(,«)|

w N

w N

PN

/2024 [2024 |- T 09 BRAN |ea
17925 NO. CH |t
/2018 10 (DIV |No
1ST0 -
N 11
BENC |4)
H-2)
(s
BLAPL COUR ia
44131 [13.05. - T Order Dtd. 2024-05-
/2024 [2024  |9g9/2 'R ROUTRAY NO. 08 o
024 17 0
4)
(S
ABLAP COUR ia
44132 |13.05. |L- T Order Dtd. 2024-05-
/2024 [2024  |a234/ K ROUT NO. |09 o
2024 17 0
4)
(S
MACA - COUR MIsC ea
44133 [13.05. T Order Dtd. 2024-05- | t
/2024 2024 497/2 |S.SATPATHY NO. 09 APPE No
020 0 an [
SEC. |5,
(S
BLAPL COUR ia
44134 [13.05. - T Order Dtd. 2024-05- |BAIL
M DAS No
/2024 2024  |4474/ NO. |09 2 N
2024 10 0
)
WRIT
BRAN e(i
WP (C) COUR ca |
44135 (13.05. |- T Order Dtd. 2024-05- |(DIV
/2024 2024 21996 |F-K- MOHANTY NO. |09 1s10 |N°
/2018 10 N 0
BENC 2)
H-1)
(s
BLAPL COUR ia
44136 [13.05. - T Order Dtd. 2024-05-
/2024 2024 4464/ B SAHOO NO. |09 No
2024 10 0
2)
WP (C) COUR WRIT | (S
44137 [13.05. |- T Order Dtd. 2024-05- |BRAN |ea
/2024|2024  |11713 [PTERAM BEHERA NO. |09 CH |t
/2024 10 (DIV |No




0 BN

ISIO

N 10
BENC |5)
H-1)
(s
BLAPL COUR -
44138 |13.05. - T Order Dtd. 2024-05-
/2024|2024 |2451/ TF KRR NO. |09 No
2024 10 o
5)
WRIT
BRAN e(Z
WP (C) COUR cH
44139 |13.05. - T Order Dtd. 2024-05- |(DIV
/2024 2024  |21996 [PTRLIE SAMAL NO. |09 1s10 |N°
/2018 10 N Lo
BENC 2)
H-1)
WRIT
BRAN e<i
WP (C) COUR ca |2
44140 |13.05. - T Order Dtd. 2024-05- |(DIV
/2024 2024  [11722 [PTKRAM BEHERA NO. |09 1s10 [N©
/2024 10 N
BENC é?
H-1)
(s
BLAPL COUR ea
44141 [13.05. - T Order Dtd. 2024-03- [BAIL |t
/2024 [2024  |1153/ R SAHOO NO. |15 -1 |No
2024 10 -
3)
WRIT
BRAN e(i
WP (C) COUR cH
44142 [13.05. - T Order Dtd. 2024-05- |(DIV
/2024|2024  [11731 PTERAM BEHERA NO. 09 1s10 |N°
/2024 10 N
BENC é)o
H-1)
WRIT
BRAN e(i
WP (C) COUR CH t
44143 [13.05. - T Order Dtd. 2024-05- |(DIV
/2024 2024  |11g03 [[AFAN KU. NAYAK NO. |09 1s10 |N°
/2024 10 N
BENC ]6_5)
H-1)
BLAPL COUR (S
44144 |113.05. |- T Order Dtd. 2024-05- ea
/2024 [2024  |1143/ 7K MARLICK NO. |09 t
2024 10 No




a1 N

6)
(S
WP (C) COUR - ia
44145 |13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |2792/ |°-C- JENA NO. |09 el
2010 10 o4
)
WRIT
BRAN e(i
WP (C) COUR cH |2
44146 (13.05. |- T Order Dtd. 2024-05- |(DIV
/2024 [2024  |11855 FRASANTA KU. JENA NO. |09 1s10 [N°
/2024 10 N
BENC é?
H-1)
(S
BLAPL COUR ea
44147 113.05. |- SANTOSH CHANDRA T Order Dtd. 2024-05- |BAIL |t
/2024 (12024 1114/ ATABUDHI NO. |09 -2 No
2024 10 -
8)
WRIT
BRAN e<i
WP (C) COUR cH |7
44148 (13.05. |- T Order Dtd. 2024-05- |(DIV
/2024 2024 |11588 | KX BISWAL NO. |09 1s10 |N°
/2024 10 N
BENC é():)
H-1)
i
WP (C) EOUR CH ia
44149 13.05. |- Order Dtd. 2024-04- |(DIV
/2024|2024  |22404 [R-CH- ROUT go. 29 1s10 [N©
/2014 N
OLD BENC é)o
H-1)
pray | (5
WP (C) EOUR CH ia
44150 |13.05. |- Order Dtd. 2024-05- |(DIV
/2024|2024  |633/2 [R-K- BARIK NO- 199 Is1o N°
012 3 N N
OLD BENC é)Z
H-3)
o
44151 (13.05. |- Order Dtd. 2024-05-
/2024 2024  |11567 |° N SHARMA NO- 1gg CH |t
/2024 3 (DIV No
OLD ISTO |-




u N

[e)}

o\m|

N 10
BENC |3)
H-1)
sran | (S
WP (C) EOUR ce 27
44152 |13.05. |- Order Dtd. 2024-05- |(DIV
/2024|2024  |11561 P-F- BEAERA go. 09 1510 |°
/2024 N
OLD BENC é?
H-1)
WRIT
BRAN e(Z
WP (C) COUR cH |
44153 [13.05. |- T Order Dtd. 2024-05- |(DIV
/2024|2024 [17776 (B T NAYRK NO. |09 1s10 [N°©
/2020 22 N 0
BENC 6)
H-2)
WRIT
BRAN e<i
WP (C) COUR cE 2
44154 |13.05. |- T Order Dtd. 2024-05- |(DIV
/2024 2024  |11561 |1+ NAYAK NO. |09 1s10 [N©
/2024 22 N
BENC é?
H-1)
WRIT
BRAN e(i
WP (C) COUR cE |7
44155 (13.05. |- T Order Dtd. 2024-05- |(DIV
/2024 [2024  |a1140 RAMESH CH. ROUT NO. 09 1s10 |N°
/2021 22 N
BENC é?
H-1)
WRIT
BRAN e<§
WP (C) COUR ca |
44156 [13.05. |- T Order Dtd. 2024-05- |(DIV
/2024|2024 [3121/ F-N- NAYAK NO. |09 1s10 |N°
2016 22 N
BENC ill_;l_
H-2)
WRIT
BRAN e(z
WP (C) COUR cE 2
44157 [13.05. |- SATYAPRIYA T Order Dtd. 2024-05- |(DIV |
/2024 2024 41140 |SAMANTA NO. |09 ISIO |
/2021 22 N
BENC ]E_S?
H-1)
44158 [13.05. WP(C) [ o, .00 COUR [order Dtd. 2024-05- |[WRIT [(s
/2024 2024 |- : T 09 BRAN |ea




™

o N

o N

(&)}

3205/ NO. cH |t
2020 22 (DIV No
1SI0 |-
N |10
BENC |9)
H-2)
WRIT
BRAN éi
WP (C) COUR CH t
44159 [13.05. |- T  |order Dtd. 2024-05- |(DIV
/2024 [2024  |a1136 | CH ROUT NO. 09 1s10 [N°©
/2021 22 N
BENC é?
H-1)
WRIT
BRAN éi
WP (C) COUR ca |
44160 13.05. |- T |order Dtd. 2024-05- |(DIV
/2024|2024 |a1136 SATYAJIT BISWAL NO. |09 1s10 [N©
/2021 22 N
BENC é?
H-1)
WRIT
BRAN éi
WP (C) COUR ca |
44161 [13.05. |- T  |order Dtd. 2024-05- |(DIV
/2024|2024  |a1111 [R CH ROUT NO. |09 1s10 [N©
/2021 22 N
BENC 6)
H-1)
WRIT
BRAN éi
WP (C) COUR cH |
44162 [13.05. |- T  |order Dtd. 2024-05- |(DIV
/2024 [2024  |a1111 SATYAJIT BISWAL NO. 09 1s10 [N°©
/2021 22 N
BENC é?
H-1)
WRIT
BRAN éi
WP (C) COUR CH t
44163 |13.05. |- T  |order Dtd. 2024-05- |(DIV
/2024 2024  |a1105 [F CH ROUT NO. |09 1s10 |N°
/2021 22 N
BENC é?
H-1)
WRIT
BRAN éi
WP (C) COUR CH t
44164 13.05. |- T  |order Dtd. 2024-05- |(DIV
/2024|2024 |a1105 SATYAJIT BISWAL NO. |09 1s10 |N°
/2021 22 N
10
BENC 6)

H-1)




~J

BLAPL COUR ea
44165 (13.05. |- b JENA T Order Dtd. 2024-05- |BAIL |t
/2024 (2024 4435/ NO. |08 -1 No
2024 22 -
1)
(s
BLAPL COUR ea
44166 (13.05. |- T Order Dtd. 2024-05- |BAIL |t
/2024 (2024 4431/ SP SAMANTA NO. |08 -1 No
2024 22 -
1)
(s
BLAPL COUR ea
44167 (13.05. |- T Order Dtd. 2024-05- t
/2024 |2024  |aa27, [P PATTANAYAK NOo. |os No
2024 22 -
1)
(s
BLAPL COUR ea
44168 (13.05. |- T Order Dtd. 2024-05- |BAIL |t
/2024 |2024  |a412/ [BF TANGA NOo. |os 2 |No
2024 22 -
9)
(s
BLAPL COUR ea
44169 |13.05. |- T Order Dtd. 2024-05- t
/2024 (2024 4403/ P JENA NO. |08 No
2024 22 -
9)
(s
BLAPL COUR ea
44170 (13.05. |- T Order Dtd. 2024-05- t
/2024 (2024 4397/ S BARIK NO. |08 No
2024 22 -
9)
(s
CONTC COUR ea
44171 (13.05. |- T Order Dtd. 2024-05- t
/2024 (2024 3665/ D. BISWAL NO. |09 No
2024 22 -
9)
(s
BLAPL COUR ea
44172 |13.05. |- T Order Dtd. 2024-05- t
/2024 (2024 4385/ CK ROUT NO. |08 No
2024 22 -
9)
(s
COUR
44173 [13.05. |SME” T Order Dtd. 2024-05- ["Ril jea
12024 2024 764/2 N. ROUT NO 08 BRAN |t
023 : CH-4 |No

22




- 27
)

(s

) CONTC COUR e

44174 [13.05. |- c.o |t Order Dtd. 2024-05-

7 172024 2024|3600/ B+ SWAIN NO. |09 No

2024 22 oo

)

(s

) CONTC COUR e

44175 [13.05. |- c.o |T Order Dtd. 2024-05-

J 72024 2024 [3610/ B-F+ SWAIN NO. |09 No

2024 22 oo

)

(s

) BLAPL ;OUR ea
44176 [13.05. |- c. Order Dtd. 2024-05- [BATL |t

8 |/2024 [2024  |3866/ [RBNIAN DAS NO- og -1 |No
0 2024 2 -
OLD 5)

B (s

) BLAPL OUR ea
44177 (13.05. |- c. Order Dtd. 2024-05- t

8 | 15024 024 |pgg1, [JYOTI PRAKASH KAR NO. |og %
. 2024 2 -
OLD o)

B (s

5 CONTC gOUR ea
44178 |13.05. - c. Order Dtd. 2024-05- t

® /2024 2024 [3791/ B-K- SWAIN NO- oo No
2 2024 2 -
OLD o)

B (s

) BLAPL SOUR ea
44179 [13.05. - c. Order Dtd. 2024-05- t

® /2024 2024 |2507/ [F ¥ FANI NO- log No
3 2024 2 -
OLD o)

B (s

> CONTC gOUR ea
44180 [13.05. |- c. Order Dtd. 2024-05- |CONT |t

® /2024 2024|3734/ [B-K. SUAIN NO- o EMPT |No
‘ 2024 2 -
OLD o)

. E

> BLAPL gOUR ea
44181 [13.05. |- c. Order Dtd. 2024-07- t

® |/2024 [2024  |1695, [® K MOHANTY NO- e No
> 2024 2 -
OLD 5)

2 [44182[13.05. [BLAPL [SATYANARAYAN |C.0 |COUR |order Dtd. 2024-05- | (S




moo|

o N

Ne}

/2024 [2024 |- MISHRA T 08 ca
1065/ NO. t
2024 2 No
OLD -
5)
(s
CONTC gOUR ea
44183 (13.05. - Order Dtd. 2024-05- t
/2024 2024|3719/ |>- DASH NO- 159 No
2024 2 -
OLD 5)
(s
BLAPL :C;OUR ea
44184 |13.05. |- SATYAPRIYA NO Order Dtd. 2024-04- t
/2024 (12024 333/2 |SAMANTA 5 |24 No
024 -
OLD 5)
(S
CONTC ;OUR ea
44185 13.05. - Order Dtd. 2024-05- t
/2024 2024|3724/ |10 SWAIN NO- 159 No
2024 2 -
OLD 5)
(S
BLAPL ;OUR ea
44186 |13.05. - Order Dtd. 2024-05- t
/2024 2024  |a57/2 [F K MISHRA go. 07 No
024 -
OLD 5)
(S
CONTC COUR ea
44187 (13.05. - T Order Dtd. 9999-12- t
/2024 2024|3112, RANJIT SAMAL NO. |31 No
2024 1 -
5)
(S
CONTC COUR ea
44188 |13.05. - M/S.MRITUNJAY T Order Dtd. 2024-05- |CONT |t
/2024 (12024 3445/ BANARJEE NO. 07 EMPT No
2024 1 -
8)
(S
CONTC COUR OA ea
44189 13.05. | (CP)- T Order Dtd. 2023-01- t
/2024 2024 |13/20 /S LOKANATH RATH NO. 17 Bran |yo
ch
14 1 -
1)
(S
44190 |13.05 e EOUR order ptd. 2024-05- ["RIT [0
/2024|2024  |11186 |F-¥- MOHANTY NO. |07 on? o
/2024 1 -




O N

o N

N O

w O W

WP (C) COUR WRIT ia

44191 [13.05. |- DR. PURUSOTTAM T Order Dtd. 2024-05- [Fo- 0 |®
/2024 2024 |33275 |CHULI NO. |08

/2023 1 CH-7 -

10

)

(s

LAA— COUR FIRS |ea

44192 13.05. T Order Dtd. 2024-05- |T t

/2024 2024 gi/m M.R. BARIK NO. 109 APPE |No

1 AL -

3)

(s

LAA— COUR FIRS |ea

44193 [13.05. T Order Dtd. 2024-05- |T t

/2024 2024 gg/zo M.R. BARIK NO. |09 APPE |No

1 AL -

3)

(s

LAA— COUR FIRS |ea

44194 13.05. T Order Dtd. 2024-05- |T t

/2024 2024 gg/zo M.R. BARIK NO. |09 APPE |No

1 AL -

3)

(s

an COUR FIRS |ea

44195 [13.05. T Order Dtd. 2024-05- |T t

/2024 2024 22/20 M.R. BARIK NO. |09 APPE |No

1 AL -

3)

(s

an COUR FIRS |ea

44196 (13.05. T Order Dtd. 2024-05- |T t

/2024 2024 22/20 M.R. BARIK NO. |09 APPE |No

1 AL -

3)

(s

COUR FIRS |ea

44197 [13.05. [PAAT |M/S.GAYADHAR T Order Dtd. 2024-07- |T £

/2024 2024  |33/20 [SINGH, MAHESWAR NO. |01 APPE |No

21 MOHANTY, N.BEHERA -

16 AL |-

6)

(s

SA- COUR SECO |ea

44198 [13.05. T Order Dtd. 2024-05- ND |t

/2024 2024 32/20 A MOHANTY NO. |07 APPE |No

16 AL |-

6)

an COUR SECO |(s

44199 |13.05. T Order Dtd. 2024-05- |ND ea

/2024 2024 491;;/1 M BARAL NO. |09 APPE |t

16 AL No




fmy

r\>|—lw|

(s
RSA- COUR SECO |ea

44200 |13.05. T Order Dtd. 2024-05- |ND |t
/2024 2024 (1)32/2 P K MISHRA NO. 08 APPE |No
16 AL |-

7)

(s

SA- COUR SECO |ea

44201 [13.05. T Order Dtd. 2024-05- |ND |t
/2024 2024 333/2 PITABAS NAYAK NO. |07 APPE |No
16 AL |-

7)

(s

CRLA- COUR CRIM |ea

44202 [13.05. T Order Dtd. 2024-05- |INAL |t
/2024 2024 gfg/z R K MOHABHOI NO. |07 APPE |No
16 AL -

4)

(s

Ria COUR CRIM |ea

44203 [13.05. T Order Dtd. 2024-05- |INAL |t
/2024 2024 325/2 R K MOHABHOI NO. |07 APPE |No
16 AL -

9)

(s

CRLRE COUR CRIM ea

44204 [13.05. |v- T Order Dtd. 2024-05- |INAL |t
/2024 12024 132/2 P K ROUTRAY NO. 08 REVI |No
024 8 STON |-

4)

(s

CRLRE COUR CRIM ea

44205 [13.05. |v- T Order Dtd. 2024-05- |INAL |t
/2024 2024|1712 [SUBRATA MISHRA NO. |08 REVI |No
024 8 STON |-

4)

(s

BLAPL COUR ea

44206 [13.05. |- T Order Dtd. 2024-05- £
/2024 2024|4414, [JADUNATH PRADHAN NO. |08 No
2024 8 -

4)

(s

BLAPL COUR ea

44207 [13.05. |- T Order Dtd. 2024-05- t
/2024 2024|4387, |JRDUNATH PRADHAN NO. |08 No
2024 8 -

4)

44208 |13.05. PLAFL COUR |yrder Dtd. 2024-05- (s
/2024 |2024 - J. D. MUDULT T 08 ea
4420/ NO. £




O N W

mw|

2024 8 No
4)
(s
ABLAP COUR ea
44209 113.05. |L- T Order Dtd. 2023-11- |BAIL |t
/2024 |2024  |9981, [FIRTAN DANG NO. 22 1 o
2023 2 -
5)
(s
BLAPL COUR ea
44210 (13.05. |- JYOTISH RANJAN T Order Dtd. 2024-05- t
/2024 (2024 1001/ |DAS NO. 09 No
2024 2 -
5)
(S
BLAPL COUR ea
44211 (13.05. |- T Order Dtd. 2024-05- t
/2024 (2024 1614/ DEBASHREE PARIDA NO. 09 No
2024 2 -
5)
(s
BLAPL COUR ea
44212 (13.05. |- T Order Dtd. 2024-05- t
/2024 (2024 4416/ SARRT KUMAR JENA NO. |08 No
2024 2 -
5)
(s
ABLAP COUR ea
44213 1(13.05. |L- T Order Dtd. 2024-05- |[BAIL |t
/2024 (2024 4107/ DEBASHREE PARIDA NO. 09 -1 No
2024 2 -
3)
(s
ABLAP COUR ea
44214 (13.05. |L- T Order Dtd. 2024-05- t
/2024 (2024 4109/ DEBASHREE PARIDA NO. 09 No
2024 2 -
3)
(s
ABLAP COUR ea
44215 (13.05. |L- PRASANTA KUMAR T Order Dtd. 2024-05- |[BAIL |t
/2024 (12024 4406/ |BARIK NO. 09 -1 No
2024 2 -
2)
(s
BLAPL COUR ea
44216 (13.05. |- JYOTISH RANJAN T Order Dtd. 2024-05- t
/2024 (2024 2169/ |DAS NO. 09 No
2024 2 -
2)
44217 (13.05. [BLAPL |SANJIB KUMAR COUR |Order Dtd. 2024-05- (s
/2024 (2024 - BHANJADEO T 08 ea




"l

N W

N w

N W

N W

o N W

3028/ NO. t
2024 2 No
2)
(s
ABLAP COUR ea
44218 |13.05. |T- T Order Dtd. 2024-05- [BATL |t
/2024 2024|4457, 11 MOHANTY NO. |08 -2 |No
2024 2 -
8)
(s
WP (C) COUR — ia
44219 (13.05. |- T Order Dtd. 2024-04-
/2024|2024 [20157 °-K- RATH NO. |26 o e
/2019 2 s
)
(S
BLAPL COUR ia
44220 (13.05. |- T Order Dtd. 2024-05- [BATL
/2024|2024 |12743 [5-K- SWAIN NO. |08 -2 Ne
/2023 2 Lo
)
(s
BLAPL COUR ea
44221 |13.05. |- T Order Dtd. 2024-05- [BATL |t
/2024 2024 |11934 |7 KAMILA NO. |08 -1 |No
/2023 2 -
4)
(s
RSA- SECO |ea
44222 (13.05. [g5° | DR  |Order Dtd. 2024-07- ND |t
/2024 2024 R (J) 129 APPE |No
23
AL -
1)
(S
WP (C) ea
44223 /13.05. |- s pasH DR  |Order Dtd. 2024-05- t
/2024 2024 28372 |°° (J) 01 No
007 -
1)
(S
WP (C) WRIT ia
44224 |13.05. |- DR  |Order Dtd. 2024-05-
/2024 2024 |11428 |°>-R- FANI (J) |09 BRAN No
/2024 CH-S |-
23
)
TRP (C COUR (S
44225 113.05. |)- T Order Dtd. 2024-06- M.J. |ea
/2024 2024 |117/2 |F-K- JENA NO. 27 c. |t
024 11 No




w W

w W

w W

w W

w

oou)u)|

(s
TRP (C COUR ea
44226 (13.05. |)- T Order Dtd. 2024-05- M.J. |t
/2024 2024 |220/2 |°-S-BISWAL NO. |09 c. |No
023 11 -
6)
(s
44227 13.05 R SOUR order Dtd. 2024-04- (CRIM [
/2024 2024|7352 |F-K- MOHANTY NO. |30 ;?22 No
022 11 -
6)
(s
ABLAP COUR ea
44228 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024|4374/ B B ROUT NOo. |os -1 No
2024 11 -
3)
(s
ABLAP COUR ea
44229 (13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4537, B B ROUT NO. 09 No
2024 11 -
3)
(s
ABLAP COUR ea
44230 /13.05. |L- BIBEKANANDA T Order Dtd. 2024-05- t
/2024 12024 4439/ MAHAPATRA NO. 08 No
2024 11 -
3)
(s
ABLAP COUR ea
44231 (13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4384/ [F R NATAK NO. |08 No
2024 11 -
3)
(s
ABLAP COUR ea
44232 (13.05. |L- T Order Dtd. 2024-05- £
/2024 2024|4463/ |>-K-BEHERA NO. |08 No
2024 11 -
3)
(s
ABLAP COUR ea
44233 (13.05. |L- T Order Dtd. 2024-05- t
/2024 |2024  |a4a62, |B-PANDA NO. |08 No
2024 11 -
3)
44234 |13.05. PBLAP COUR |yrder Dtd. 2024-05- (s
/2024 |2024 L- S.NAYAK T 08 ea
4460/ NO. £




w W

o

.J>L»|

2024 11 No
3)
(s
ABLAP COUR ea
44235 (13.05. |L- NAYAK T Order Dtd. 2024-05- |BAIL |t
/2024 (2024 4459/ |7 NO. |08 -1 No
2024 11 -
6)
(s
ABLAP COUR ea
44236 (13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4458/ |C-IAYSINGH NO. |08 No
2024 11 -
6)
(s
ABLAP COUR ea
44237 |13.05. |L- T Order Dtd. 2024-05- t
/2024 (2024 4456/ -K.NATH NO. |08 No
2024 11 -
6)
(S
ABLAP COUR ea
44238 |13.05. |L- DAS T Order Dtd. 2024-05- |BAIL |t
/2024 (2024 4454/ |7° NO. |08 -1 No
2024 11 -
6)
(s
ABLAP COUR ea
44239 (13.05. |L- K. JATT T Order Dtd. 2024-05- t
/2024 (2024 4453/ |7 NO. |08 No
2024 2 -
6)
(s
ABLAP COUR ea
44240 |13.05. |L- T Order Dtd. 2024-05- |BAIL |t
/2024 (2024 4450/ -R. SAHOO NO. |08 -1 No
2024 2 -
5)
(S
ABLAP COUR ea
44241 |13.05. |L- BARTK T Order Dtd. 2024-05- t
/2024 (2024 4424/ NO. |08 No
2024 2 -
5)
(S
ABLAP COUR ea
44242 |13.05. |L- T Order Dtd. 2024-05- t
/2024 |2024  |a4ap3, |J-PRADHAN NO. |08 No
2024 2 -
5)
44243 |13.05. |CRLA- COUR |Order Dtd. 2024-06- |CRIM | (S
/2024 (2024 1168/ -K. MOHANTY T 27 INAL |ea




-

w

ul

a1 w

a1 o1 W

2022 NO. APPE |t
7 AL No
7)
(S
ABLAP COUR ea
44244 (13.05. |- T Order Dtd. 2024-05- [BAIL |t
/2024 2024  |4422, [M-R-PADHI NO. |08 -1 No
2024 7 -
4)
(S
ABLAP COUR ea
44245 (13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4421/ [R-K-SARANGI NO. |08 No
2024 7 -
4)
(S
ABLAP COUR ea
44246 113.05. |L- T Order Dtd. 2024-05- BAIL |t
/2024 |2024  |a420, I FRADHAN NO. |08 1 |No
2024 2 -
4)
(S
ABLAP COUR ea
44247 13.05. |L- « DASH T Order Dtd. 2024-05- t
/2024 2024 4418/ NO. |08 No
2024 2 -
4)
(S
ABLAP COUR ia
44248 [13.05. |- . T Order Dtd. 2024-05- [BATL |-
/2024 2024|4416/ °° NO. |08 -2
2024 2 L
)
(S
ABLAP COUR ia
44249 13.05. |- T Order Dtd. 2024-05- [BATL
/2024|2024 |a413/ M-R-SAHOO NO. |08 —2 [N
2024 2 Lo
)
(S
ABLAP COUR ia
44250 [13.05. |- T Order Dtd. 2024-05-
/2024 2024|4447/ [B-R-SENAPATI NO. (08 No
2024 2 Lo
)
ABLAP COUR (S
44251 113.05. |L- T Order Dtd. 2024-05- |[BAIL |ea
/2024 |2024  |a442/ |5+ F-SAHOO NO. |08 1 e
2024 2 No




o w

a1 w

o W

o W

(s
ABLAP COUR ea
44252 13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4441, |5+ SAHOO NO. |08 No
2024 2 -
6)
(s
ABLAP COUR ea
44253 113.05. |L- BICHITRA NARAYANA T Order Dtd. 2024-06- |BAIL 't
/2024 (2024 4371/ |SATAPATHY NO. |24 -1 No
2024 2 -
6)
(s
ABLAP COUR ea
44254 [13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4440, B-R-DADAL NOo. |os No
2024 2 -
6)
(s
ABLAP COUR ea
44255 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 |2024  |4369, [Br MOHANTY NOo. |os 2 No
2024 2 -
7)
(s
ABLAP COUR ea
44256 (13.05. |L- T Order Dtd. 2024-05- t
/2024 |2024  |a4a3g, |S-K-SAHOO NO. |08 No
2024 2 -
7)
(s
ABLAP COUR ea
44257 13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4367/ |7 FPARDHAN NO. |08 No
2024 2 -
7)
(s
ABLAP COUR ea
44258 (13.05. |L- T Order Dtd. 2024-05- t
/2024 |2024  |a4a37, [M-R-BARIK NO. |08 No
2024 2 -
7)
(s
ABLAP COUR ea
44259 (13.05. |L- T Order Dtd. 2024-06- t
/2024 2024|4366, P-K- MOHANTY NO. 21 No
2024 2 -
7)
44260 [13.05. PBLAF COUR |yrder Dtd. 2024-05- (s
/2024 |2024 L- A .K.MOHANTY T 08 ea
4435/ NO. t




o W

o W

o W

o W

N

\1w|

2024 2 No
7)
(s
ABLAP COUR ea
44261 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024 (4365, (- MOHANTY NO. |08 -1 |no
2024 2 -
2)
(s
ABLAP COUR ea
44262 13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024|4434, B-K-MOHANTY NO. 08 1 o
2024 2 -
6)
(S
ABLAP COUR ea
44264 13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024 |436a, M-N- MOHANTY NO. |08 2 |no
2024 2 -
7)
(s
ABLAP COUR ea
44265 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024|4363/ [B-K- PANDA NO. |08 -2 |no
2024 2 -
7)
(s
ABLAP COUR ea
44266 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024|4432, [B-K-BEHERA NO. 08 1 |No
2024 2 -
5)
(s
ABLAP COUR ea
44267 (13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4361/ |7 FPARDHAN NO. |08 No
2024 2 -
5)
(s
ABLAP COUR ea
44268 [13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 |2024  |a4aga, |P-BEHERA NO. |08 -1 |No
2024 2 -
6)
(s
ABLAP COUR ea
44269 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024|4358, PILLIP SAMAL NO. |08 2 |no
2024 2 -
8)
44270 [13.05. [aBLAP COUR |Order Dtd. 2024-05- (s
/2024 2024 |L- oK. JENA T 08 ea




“l

[ee)

oow|

4357/ NO. t
2024 2 No
8)
(s
ABLAP COUR ea
4427113.05. L= | o o T Order Dtd. 2024-05- t
/2024 2024|3617/ NO. |08 No
2024 2 -
8)
(s
ABLAP COUR ea
44272 113.05. |L- JAYAKRISHNA T Order Dtd. 2024-03- t
/2024 2024|2490/ |MOHAPATRA NO. |21 No
2024 2 -
8)
(S
ABLAP COUR -
44273 113.05. |L- ACHYUTANANDA T Order Dtd. 2024-05- |BAIL No
/202412024  |4395/ |PATTANAIK NO. |08 -2 -
2024 2 Lo
)
(S
ABLAP COUR o
44274 [13.05. |L- T Order Dtd. 2024-05-
/2024 2024 4396/ |° K- SAMAD NO. |21 o
2024 2 Lo
)
(s
ABLAP COUR o
44275 (13.05. |L- T Order Dtd. 2024-05-
/2024 2024|4397/ [3- DASH NO. |08 No
2024 2 Lo
)
(s
ABLAP COUR -
44276 [13.05. |L- T Order Dtd. 2024-05-
/2024 2024 4399, |3-K- SAMAL NO. |21 No
2024 2 Lo
)
(s
ABLAP COUR ia
44277 13.05. |L- T Order Dtd. 2024-05-
/2024 2024|4412/ [F-K- DASH NO. |08 No
2024 2 Lo
)
44278 113.05. |ABLAP COUR |Order Dtd. 2024-05- |BAIL |(S
/2024 2024 |-  [N-K- ROUT T |os -1 lea




"l

4410/ NO. t

2024 2 No

5)

L 5

3 ABLAP COUR ea

44279 13.05. |L- c.o |T Order Dtd. 2024-05- t

g /2024 |2024  |4409/ [F-K- DASH NO. |08 No

2024 2 -

5)

L 5

3 ABLAP COUR ea

g 44280 |13.05. |L- = DAS c.o |T Order Dtd. 2024-06- t

5 /2024 2024|4408/ [ NO. |25 No

2024 2 -

5)

[ (s

3 CONTC COUR ea

5 (44281 13.05. |- T SHAIN c.o |T Order Dtd. 2024-05- |CONT |t

4 /2024|2024 10473 " NO. |08 EMPT |No

/2023 2 -

2)

[ (s

CONTC COUR ea

3 144282 113.05. |(cp) - M/S J.KAR, MR. c.o |T Order Dtd. 2024-06- 22 |t

8 /2024|2024 |a76/2 [PURGA PRASAD NO. |25 Bran |yo
5 PANTGRAHT : ch

017 1 -

1)

[ (s

3 ABLAP COUR ea

44283 /13.05. |L- c.o |T Order Dtd. 2024-05- t

2 /2024 |2024  |4403/ [P+ SRMAL NO. |08 No

2024 1 -

1)

[ (s

3 ABLAP COUR ea

o [44284[13.05. |L- . pasH c.o |t Order Dtd. 2024-06- |BAIL |t

S /2024 2024|4402/ NO. |25 -1 |No

2024 2 -

1)

- (s

3 ABLAP COUR ea

44285 /13.05. |L- c.o |T Order Dtd. 2024-05- t

g /2024|2024  |4401, [MADAN MOHAN DAS NO. |08 No

2024 2 -

1)

L s

3 ABLAP COUR ea

s 44286 |13.05. |L- s DASE c.o |T Order Dtd. 2024-05- t

o |/2024 2024|4400/ 7 NO. |08 No

2024 2 -

1)

3 [44287 [13.05. [wp(C) [7.D. MUDULI |C.0 |COUR |order Dtd. 2024-05- [WRIT |(S




o©|

o w

O W

o w

O w

o w

/2024 [2024 |- T 08 BRAN |ea
28511 NO. CH-1 |t
/2019 2 No
30
)
(s
WP (C) COUR — ia
44288 |13.05. |- T Order Dtd. 2024-05-
/2024 |2024  |18710 7D+ MUDULI NO. |08 2§§2 No
/2019 2 a5
)
(s
WP (C) COUR — ia
44289 |13.05. |- T Order Dtd. 2024-05-
/2024 [2024 |11624 b+ SAHOO NO. |08 el
/2022 2 23
)
(S
WP (C) COUR — ia
44290 (13.05. |- BISWAJIT T Order Dtd. 2024-08- |‘o- o |
/2024 |2024 22157 MOHAPATRA No. |13
/2023 22 CH=> |-
23
)
(S
WP (C) COUR S— ia
44291 |13.05. |- SAMBHU CH. NATH T Order Dtd. 2024-02- | o- o |
/2024 2024|2864/ |SHARMA NO. |12
2024 1 CH-4 |-
37
)
(S
WP (C) COUR wmoT o2
44292 |13.05. |- T BaG T Order Dtd. 9999-12- |15 It
/2024 2024 11093 | ° NO. |31 cp No
/2024 1 -
3)
(S
FAO- COUR MISC ea
44293 (13.05. T Order Dtd. 2023-01- | t
9024|2054 |40/20 . SWAIN . los APPE |-
22 - AL |
SEC. |,
(S
WP (C) COUR — ia
44294 13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |5861/ |F-C- MOHANTY NO. |08 il i
2011 23




O W

a1 O

CHIE

F (S
WA- JUST WrRIT |2
f;égz ;Sé25’ 1004/ KANTHAMANTI SAHOO ICE" ggder ptd. 2024-05- 13 poR ;O
2024 s AL |
COUR
T 6)
CHIE (s
WP (C) E ea
44296 (13.05. - o % one gg;? Order Dtd. 2024-05- gii; ;O
/2024 2024 (14671 | "°° 08
/2008 S CH-5 |-
COUR 32
T )
CHIE
F (S
WA- JUST wrIT |2
ﬁgggz ;SéZS' 963/2 |KANTHAMANT SAHOO ICE' ggder Ptd. 2024-07- |3 ppR ;O
024 s AL |
COUR
T D
CHIE (s
F ea
WP (C)
44298 |13.05. |- b % bas 0o lorder prd. 2024-05- TR0 -
/2024 2024 14672 |F O 08
/2008 S CH-5 |-
COUR 32
T )
CHIE (s
F ea
WP (C)
44299 (13.05. |- o k. DAS gg:? Order Dtd. 2024-05- giig ;O
/2024 2024 (14673 | O 08
/2008 S CH-5 |-
COUR 32
T )
EHIE s
WP (C) ea
JUST WRIT
44300 |13.05. |- . lorder Dtd. 2024-04- t
2024 2094 |33338 |P-K- MOHANTY ICE' | BRAN |-
/2021 S CH-2 1_
COUR %)
T
;HIE s
WP (C) ea
JUST WRIT
44301 13.05. |- " lorder Dtd. 2024-04- t
2024 2094 |33338 |P-K- MOHANTY ICE' | BRAN |-
/2021 S CH-2 1_
COUR %)
T
44302 |13.05 WP(C) EHIE Order Dtd. 2024-04- |"RLT éi
/2024|2024 [33339 |P-K. MOHANTY JUST |26 o e
/2021 ICE" No




o - -
COUR 9)
T
B CHIE
F (s
4 WA- JUST WwrIT |2
0 ﬁéggz égéZS' 996/2 |A. SUNDARAY €0 l1cgs 8§der Ptd. 2024-07- |3 pop ;O
6 024 s AL |
COUR
T b
B CHIE
F (s
4 WA- JUST ea
44304 |13.05. C. Order Dtd. 2024-07- t
0 |n024 2004 [L102/ M. DAS ICE' |3 .
7 2024 s O
COUR
T b
B CHIE
F (s
4 WA- JUST ea
44305 |13.05. C. Order Dtd. 2024-07- t
0 | /5024 2094 1112/ [P.C. DAS ICE' |3 .
8 2024 s O
COUR
T b
B CHIE
F (s
4 WA- JUST ea
0 33822 28525' 1082/ |A. SUNDARAY €0 lrcms ggder ptd. 2024-07- ;O
9 2024 s N
COUR
T b
B CHIE
F (s
4 WA- JUST ed
1 33822 28525' 1070/ |A. SUNDARAY €0 g ggder ptd. 2024-07- ;O
0 2024 s N
COUR
T b
B CHIE
F (s
4 WA- JUST ed
44308 |13.05. C. Order Dtd. 2024-07- t
L /9024 2094 1072/ [P.C. DAS ICE' |0} .
1 2024 s N
COUR
T 1)
B CHIE
: ¢
4 WA- JUST
1 ﬁ;ggi égéZS' 1071/ \SIDHESWAR MALLIK |©°° |1CE! ggder btd. 2024-07- ;O
2 2024 s a
COUR
T b
l4 [44310[13.05. [wa- [p.Cc. DasS (C.0 |CHIE |order Dtd. 2024-07- | (s




w H|

N

/2024 [2024  [1065/ F 03 ca
2024 JUST t
ICE" No
S —_
COUR 1)
T
CHIE
F (S
WA- JUST ea
44311 (13.05. 1110/ |P.C. DAS ICE! Order Dtd. 2024-07- t
/2024 2024 |5, . 03 ?o
COUR
T D
(s
WP (C) COUR WRIT ea
44312 |13.05. |- b C. DAS T Order Dtd. 2024-01- |\ *- |t
/2024 (12024 1092/ T NO. 24 CH-1 No
2024 1 -
1)
CHIE
F (s
WA- JUST wrIT |2
?gg;j égég5’ 1018/ ANUPAM DASH ICE" ggder ptd. 2024-07- 13 poR ;O
2024 S AL |
COUR
T 6)
CHIE
F (S
WA- JUST wrIT |2
?38;2 ;gég5' 1058/ D.K. MOHANTY ICE" ggder ptd. 2024-07- 13 poR ;O
2024 S AL |
COUR
T 6)
CHIE
F (S
WA~ JUST e
44316 |13.05. 1101/ M. DAS ICE! Order Dtd. 2024-07- t
/2024 2024 | oo s 03 To
COUR
T 6)
CHIE
F (S
WA- JUST WrRIT |2
?égéz égéZS' 1038/ |P.K. DASH ICE" ggder ptd. 2024-07- 13 ppR ;O
2024 s AL |
COUR
T 6)
CHIE (s
F ea
WA- WRIT
44318 |13.05. JUST |Order Dtd. 2024-07- t
1045/ |P.C. DAS : APPE
/2024 2024|2007 ICE' |03 ar MO
COUR o)




[ ] | | T | |
gHIE s
WP (C) ea
4 JUST WRIT
44319 |13.05. |- " lorder Dtd. 2024-01- t
2 /2024|2024 |1074, M-R- SAHOO ICE" Irsg BRAN 9o
1 2024 s cH-1 |
COUR 5
T
- e
. ABLAP COUR ca
44320 (13.05. |L- T Order Dtd. 2024-03- t
; /2024 |2024  |2185, M R SAHOO NO. |14 No
2024 2 -
1)
B CHIE
F (s
4 WA- JUST ed
2 ?gg;i égéZS’ 1077/ M.R. SAHOO ICE' ggder btd. 2024-07- ;
3 2024 s "o
COUR
T b
B CHIE
F (S
4 WA- JUST ed
2 ?gg;i égég5’ 1091/ P.K. DASH ICE" ggder ptd. 2024-07- ;
4 2024 s "o
COUR
T b
N CHIE
F (S
4 WA~ JUST ee
44323 (13.05. " lorder Dtd. 2024-07- t
2 | 505a lhosa  |1094/ [p.C. DaS ICE' |3} %
5 2024 s 2
COUR
T b
B WRIT
EHIE BRAN éi
4 we (C) JUST CE ¢
44324 |13.05. |- . lorder Dtd. 2024-05- |(DIV
é /2024 2024  |2006g [° K BEHERA éCE 09 ISTO TO
/2017 N
gOUR BENC éi
H-2)
B CHIE (s
F ea
4 WA- JUST t
2 ﬁ;g;i ;SQZS' 1100/ |A.K. ROUL ICE' ggder ptd. 2024-07- No
7 2024 s -
COUR 11
T 3)
4 WP (C) CHIE e [wrIT [(S
2 é;ggz ;géZS' - RAMAKANTA SARANGT F ggder Dtd. 2024-05= lopaN lea
8 25856 JUST CH |t




W

W

w

UJ;b|

/2021 ICE' (DIV |No
s 1STO |-
COUR N 10
T BENC |9)
H-2)
CHIE
F (s
WA- JUST wrIT |2
44328 |13.05. | °  RAICHARAN “opy (Order Dtd. 2024-05- |/t it
/2024 2024 | /< |MOHAPATRA . 07 AL N
COUR
T 3)
CHIE
F (s
WA- JUST WwrRIT <2
f;g;i ;8525. 1016/ |I.CH. SAHU ICE' ggder Ptd. 2024-05- 13 poR ;o
2024 s AL |
COUR
T 6)
WRIT
EHIE BRAN éi
we (C) JUST CE ¢
44331 |13.05. |- . lorder ptd. 9999-12- |(DIV
/2024 2024  |10545 [T-K- NAYAK §CE 31 1s10 [N©
/2024 N
gOUR BENC éi
H-2)
T
WP (C) ;OUR CH ia
44333 /13.05. |- Order Dtd. 9999-12- |(DIV
/2024|2024 |9745, [FARTIK KURMY go. 31 1s10 |N°
2024 N
OLD BENC %?
H-1)
e
WP (C) gOUR CH ia
44334 |13.05. |- Order Dtd. 9999-12- |(DIV
/2024|2024 |9745/ |T-K- NATAK PR EE 1s10 |N°
2024 N
OLD BENC %?
H-1)
NIE
WP (C) gOUR CH ia
44335 (13.05. |- Order Dtd. 2024-05- |(DIV
/2024 2024|3411/ [R-K- DEHURY 00 oo 1510 [N°
2012 N
OLD BENC %}
H-3)
44336 |13.05. |CONTC COUR |order Dtd. 2024-05- (S
/2024 2024 |- R.K. MISHRA T 09 ca




ol

W

W

IS

1795/ NO. t
2024 3 No
OLD -
11
7)
CHIE
F (S
WA- JUST wrIT |2
égggz ;gég5' 997/2 |A. SUNDARAY ICE" ggder ptd. 2024-07- |3 poR ;o
024 s IS
COUR
T D
CHIE (s
F ea
WP (C)
JUST WRIT |t
44338 |113.05. |- , |Order Dtd. 2024-02-
12024 2024 |99g/2 |B- SUNDARAY ICE' | ¢ BRAN |No
024 S CH-8 |-
COUR 29
T )
CHIE
F (s
WA- JUST wrIT |2
?gggi ;gég5’ 999/2 |A. SUNDARAY ICE" 8§der ptd. 2024-07- 13 poR ;O
024 S AL |
COUR
T b
CHIE
F (S
WA- JUST wrIT |2
?3832 ;gég5' 993/2 |A. SUNDARAY ICE" ggder ptd. 2024-07- 13 poR ;O
024 S AL |
COUR
T b
CHIE
F (S
WA- JUST ed
44341 (13.05. Order Dtd. 2024-07- t
1127/ |D. NAYAK ICE'
/2024 2024 |0, s 03 To
COUR
T b
CHIE
F (S
WA- JUST WrRIT |2
?ég;i éééZS' 982/2 |A. SUNDARAY ICE" ggder ptd. 2024-07- 13 ppR ;O
024 s AL |
COUR
T b
CHIE (s
ABLAP F ca
44343 (13.05. |L- JUST Order Dtd. 2024-05- t
/2024 |2024  |aa74, PINPU SAGAR SWAIN ICE' (08 No
2024 s -
COUR 1)




[ ] | | | T | |
CHIE
F (S
4 WA- JUST WwrIT |2
4 ?3833 ;gég5' 981/2 |A. SUNDARAY ICE" ggder ptd. 2024-07- 13 poR ;o
3 024 s AL |
COUR
T D
;HIE s
4 BLAPL JUST ea
, 44345 (13.05. |- . K. BARIK “cpr Order Dtd. 2024-05- BAIL |t
/2024 2024 4347/ "0 °° 07 -2 |No
4 2024 S -
COUR 5)
T
N CHIE
; ¢
4 WA- JUST
4 ﬁgggi égéZS‘ 1103/ |A.K. ROUT ICE" ggder Dtd. 2024-07- ;
5 2024 s "o
COUR
T 8)
- (s
4 ABLAP COUR ea
44347 13.05. |L- T Order Dtd. 2024-05- t
é /2024 2024|3173/ |JYOTT PRAKASH KAR NO. 109 No
2024 2 -
8)
(S
. ABLAP COUR ia
, [44349]13.05. |L- PARTHA SARATHT T Order Dtd. 2024-05- BAIL |-
~ |/2024 2024|4427/ |pas NO. |08 2
2024 2 N
)
(S
CRLMC COUR ea
4 CRIM
44350 |13.05. |- T Order Dtd. 2024-05- t
g /2024|2024  |655/2 |5+ MOHANTY NO. 109 ;?22 No
024 2 -
1)
- (s
CRLMC COUR ea
3 44351 [13.05. |- o . Das T Order Dtd. 2024-05- EE;T £
o /2024|2024 |a17/2 7" NO. |09 uso [No
024 2 -
7)
- (s
4 CRLMC COUR ea
5 |44352[13.05. |- NARENDRA KUMAR T Order Dtd. 2024-05- t
0 /2024 (2024 372/2 |LENKA NO. |09 No
024 2 -
7)




ul

CRLMC COUR CRIM ea
44353 13.05. |- T Order Dtd. 2024-05- t
/2024 |2024  |1727, [P-K- MALLICK NO. |09 ;?22 No
2024 2 -
6)
(s
44354 |13.05 . EOUR order Dtd. 2024-05- (CRIM
/2024 2024|3625, [P+ MOHANTY NO. |09 ;?22 No
2023 2 -
5)
(s
BLAPL COUR ea
44355 13.05. |- T Order Dtd. 2024-05- t
/2024 2024|4132/ [R-K-BARIK NO. 09 No
2024 2 -
5)
(s
ABLAP COUR ea
44356 (13.05. |L- T Order Dtd. 2024-06- [BAIL |t
/2024 |2024  |4360, |° CHOUIDHURY NO. |21 2 No
2024 2 -
7)
(s
CRLMC COUR CRIM ea
44357 [13.05. |- e T Order Dtd. 2024-05- [~ It
/2024 |2024  |1564/ [°- K- NO. |09 reg o
2024 2 -
2)
(s
ABLAP COUR ea
44358 13.05. |L- T Order Dtd. 2024-05- [BATL |t
/2024 |2024  |asgoy |[°-K-SAMAL NO. |09 -1 |No
2024 2 -
6)
(S
CRLMC COUR ea
44359 [13.05. |- T Order Dtd. 2024-05- £
/2024 2024|9342 |F-K- NATAK NO. 09 No
024 15 -
6)
(S
ABLAP COUR ea
44360 (13.05. |L- T Order Dtd. 2024-05- t
/2024 |2024  |a535, |T-D-RATNA NO. |09 No
2024 2 -
6)
(S
CRLMC COUR CRIM lea
44361 [13.05. |- T Order Dtd. 2024-05-
/2024 2024|7762 |F K- MOHANTY NO. 09 INAL |t
024 5 MISC |No




[ ] | | 3)

(s

4 144362 13.05 . EOUR order Dtd. 2024-05- [CRIM -

g /2024 |2024  |1730, RPARESH BHOI NO. 109 ;?25 No
2024 2 -

6)

| —

4 ABLAP COUR ea
o 443631305, - | T Order Dtd. 2024-05- t

° /2024 2024 |as28/ " NO. |09 No
2024 2 -

6)

| -

4 ABLAP COUR ea
44364 13.05. |L- T Order Dtd. 2024-05- |BAIL |t

g /2024 |2024  |a373, |° CHOUIDHURY NO. o8 -1 o
2024 2 -

2)

| -

4 CRLMC COUR ea
44365 13.05. - T Order Dtd. 2024-05- t

g /2024 2024|1742/ |- NAYRK NO. 09 No
2024 2 -

2)

| -

4 ABLAP COUR ea
44366 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t

2 /2024 2024|4597, |7 KAMILA NO. 09 2 |no
2024 2 -

8)

- (s

4 ABLAP COUR ea
44367 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t

g /2024 2024|4404, CANESH SAHOO NO. |17 2 |No
2024 2 -

8)

- (s

4 CRLMC COUR ea
44368 [13.05. - T Order Dtd. 2024-05- t

g /2024 2024|1742/ O NAYRK NO. 09 No
2024 2 -

8)

- (S
4 ABLAP COUR ea
44369 (13.05. |L- T Order Dtd. 2024-06- t

g /2024 |2024  |4405, [CANESH SAHOO NO. |25 No
2024 2 -

8)

Z_ ABLAP COUR (s
44370 113.05. |L- T Order Dtd. 2024-05- ea

g /2024 2024|4536/ |G- SAHOO NO. 109 £
2024 2 No




~

\1.-l>|

(s
44371 |13.05 R SOUR order Dtd. 2024-05- [CRIM ¢
/2024 2024|5175, - MOHANTY NO. |07 ;?22 No
2023 2 -
4)
(s
ABLAP COUR ea
44372 (13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024|4443, PRLARAM SINGH NO. |08 1 No
2024 2 -
4)
(s
CRLMC COUR CRIM ea
44373 13.05. |- T Order Dtd. 2024-07- t
/2024 |2024  |396a, S+ SAHOO NO. |16 ;?22 No
2023 15 -
6)
(s
ABLAP COUR ea
44374 (13.05. |L- T Order Dtd. 2024-05- t
/2024 2024 |a46g, |7 RAMIDA NOo. |os No
2024 2 -
6)
(s
ABLAP COUR ea
44375 [13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4382, PALARAM SINGH NO. |08 No
2024 2 -
6)
(s
44376 [13.05 e SOUR order Dtd. 2024-08- [CRTM [¢
/2024 2024|5242, [P-K. PANDA NO. |14 ;?22 No
2023 15 -
5)
(s
ABLAP COUR ea
44377 [13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024|4390, [PALARAM SINGH NO. |08 -1 |no
2024 15 -
3)
(s
ABLAP COUR ia
44378 (13.05. |L- T Order Dtd. 2024-05- [BAIL
/2024|2024 |439g, |7 - KAMIDA NO. |08 -2 [N°
2024 15 0
)
44379 [13.05. [cRLMC COUR |Order Dtd. 2024-05- |CRIM |(S
/2024 2024 |- JAYADEBA BEHERA T 08 INAL lea




-

1500/ NO. MISC |t

2024 15 No

3)

| -

4 ABLAP COUR ea
44380 (13.05. |L- c.o |t Order Dtd. 2024-05- t

; /2024 2024|4411, |F FRADHAN NO. |08 No
2024 15 -

3)

| -

4 CRLMC COUR ea
44381 |13.05. - c.o |t Order Dtd. 2024-05- t

; /2024 2024|1676/ |° MOHANTY NO. 109 No
2024 15 -

3)

[ (s

4 CRLMC COUR ea
44382 (13.05. - c.o |t Order Dtd. 2024-05- t

g /2024 2024|1747/ |7+ D- MUDPULI NO. 109 No
2024 15 -

3)

[ (s

4 BLAPL COUR ea
44383 13.05. - c.o |t Order Dtd. 2024-05- [BAIL |t

? /2024 2024|6192, PMLAN SHAKTI PAUL NO. |07 1 |No
2023 15 -

5)

[ (s
4 ABLAP COUR ea
44384 (13.05. |L- c.o |t Order Dtd. 2024-05- t

2 /2024 2024|4486, PALARAM SINGH NO. |08 No
2024 15 -

5)

[ (s
4 144385 13.05 e c EOUR order Dtd. 2024-05- [CRTM [¢°
2 /2024 2024|2852 |SUPARSAN BEHERA NO. 109 ;?22 No
024 15 -

4)

[ (s
4 ABLAP COUR ea
44386 (13.05. |L- c.o |t Order Dtd. 2024-05- t

2 /2024 |2024  |4473, [PEBASIS MISHRA NO. |08 No
2024 15 -

4)

| —
4 144387 13.05 e c EOUR order ptd. 2024-05- [CRTM ¢
2 /2024 |2024 |3685, PADARAM SINGH NO. 09 éﬁ:g No
2023 15 -

5)

|4 [44388[13.05. [wP(C) |J. PARDHAN |C.0 |COUR |order Dtd. 2024-05- [WRIT |(S




moo|

O

/2024 [2024 |- T 09 BRAN |ea
11549 NO. CH-6 |t
/2024 15 No
16
)
(S
ABLAP COUR ia
44389 13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |a490/ X K MALLICK NO. |08 No
2024 15 e
)
(s
ABLAP COUR ia
44390 [13.05. |L- T Order Dtd. 2024-05-
/2024 [2024  |a4gy/ [T K PARIK NO. (08 o
2024 15 e
)
(S
CONTC COUR ia
44391 [13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |3732/ R+ DEHURY NO. |09 o
2024 15 e
)
(S
CONTC COUR ia
44392 [13.05. |- M/S.SIBA PRASAD T Order Dtd. 2024-05- e
/2024 2024|3762/ |SWAIN NO. |09 :
2024 15 e
)
(S
ABLAP COUR ia
44393 (13.05. |- T Order Dtd. 2024-05- [BATL
/2024|2024  |a4ggy R K BARIK NO. |08 —2 [N°
2024 15 L
)
(S
CONTC COUR ia
44394 [13.05. |- T Order Dtd. 2024-05-
/2024 2024|3741/ [-R- ROUTRAY NO. |09 No
2024 15 L
)
CONTC COUR éi
44395 (13.05. |- M/S.DINESH KU. T Order Dtd. 2024-05- N
/2024 (2024 3737/ |PANDA NO. 09 No
2024 15




B 17
)

| —

. ABLAP COUR ia

44396 |13.05. |T- c.o|T Order Dtd. 2024-05-

J /2024 2024 |aag7, [SRIKANT KU. BARIK NO. |08 No

2024 15 L
)

(S

. CONTC COUR ia

44397 |13.05. |- c.o|r Order Dtd. 2024-05-

o 72024 2024 |3763, |TYOTSNARANL RATH NO. |09 No

2024 15 L
)

(S

4 ABLAP COUR ea
44398 |13.05. |L- c.o|T Order Dtd. 2024-05- [BATL |t

2 /2024 2024  |a4gay [P K NAYAK NO. |08 1 |no
2024 15 -

6)

N (s

4 CONTC COUR ea
44399 |13.05. |- c.o|T Order Dtd. 2024-05- t

2 /2024 2024|3723/ |B-P- SAHU NO. |09 No
2024 15 -

6)

N (s

4 CONTC COUR ea
44400 |13.05. |- c.o|T Order Dtd. 2024-05- t

g /2024 2024|3726/ MR- ROUTRAY NO. 109 No
2024 15 -

6)

N (s

4 CONTC COUR ea
44401 |13.05. |- c.o|T Order Dtd. 2024-05- t

g /2024 2024|3729/ [B-K- SWAIN NO. 109 No
2024 15 -

6)

- (s

5 CONTC COUR ea
o [4440213.05. |- M/S.SUSANTA KU. |C.O |T Order Dtd. 2024-05- t

0 /2024 (2024 3704/ |LENKA NO. |09 No
2024 15 -

6)

| E

5 CONTC COUR ea
o 144403 [13.05. - M/S.MADAN MOHAN |C.O |T Order Dtd. 2024-05- t

1 /2024 (2024 3706/ |DAS NO. |09 No
2024 15 -

6)

5 [44404 [13.05. [coNTC [G. JAYSHING /.0 |COUR |order Dtd. 2024-05- |CONT |(S




[\)O|

=

/2024 12024 - T 09 EMPT |ea
3707/ NO. t

2024 15 No

4)

(S

ABLAP COUR ea

44405 |13.05. |L- T Order Dtd. 2024-05- t
/2024 12024 4068/ S BISWAL NO. 09 No
2024 15 -

4)

(S

CONTC COUR ea

44406 (13.05. |- L.D. SAHU T Order Dtd. 2024-05- |CONT |t
/2024 (2024 3721/ NO. 09 EMPT |No
2024 15 -

5)

(S

ABLAP COUR ea

44407 113.05. |L- T Order Dtd. 2024-06- t
/2024 [2024 4480, [F K BEHERA NO. 26 No
2024 2 -

5)

(S

ABLAP COUR ea

44408 (13.05. |L- T Order Dtd. 2024-06- t
/2024 12024 4478/ P K BEHERA NO. 26 No
2024 2 -

5)

(S

CONTC COUR ea

44409 13.05. |- S.K. DASH T Order Dtd. 2024-05- |CONT |t
/2024 12024 7908/ T NO. 09 EMPT |No
2023 2 -

3)

(S

ABLAP COUR ea

44410 113.05. |L- T Order Dtd. 2024-05- |[BAIL |t
/2024 (2024 4477/ SRIKANT KU. BARIK NO. 08 -1 No
2024 2 -

6)

(S

CONTC COUR ea

44412 113.05. |- T Order Dtd. 2024-07- t
/2024 [2024  |3508, |S-K. BISWAL NO. |15 No
2024 1 -

6)

(S

ABLAP COUR ea

44413 |13.05. |L- T Order Dtd. 2024-06- |[BAIL |t
/2024 12024 4475/ P K BEHERA NO. 26 -1 No
2024 2 -




=

»—‘U'l|

ABLAP COUR ea
44414 13.05. |L- T Order Dtd. 2024-05- t
/2024 2024|4474/ (B S SWAIN NO. |08 No
2024 2 -
0)
(S
CONTC COUR ca
44415 |13.05. |- . pATT T Order Dtd. 2024-05- t
/2024 2024|3451/ NO. |09 No
2024 2 -
0)
(S
ABLAP COUR ea
44416 113.05. |L- MANOJ KUMAR T Order Dtd. 2024-05- t
/2024 (12024 4471/ MALLICK NO. |08 No
2024 2 -
6)
(S
ABLAP COUR ea
44417 (13.05. |- T Order Dtd. 2024-05- [BATL |t
/2024 |2024  |a470, [P K MOHANTY NOo. |os 1 o
2024 2 -
5)
(s
CONTC COUR ca
44418 13.05. |- T Order Dtd. 2024-05- |CONT |t
/2024 12024 3522/ G. SUNDARA NO. 09 EMPT |No
2024 2 -
3)
(S
ABLAP COUR ia
44419 (13.05. |L- T Order Dtd. 2024-05- |BAIL
/2024 2024|4466/ [PDAN SHAKTL PAUL NO. |08 —2 [N°
2024 2 -
)
(S
CONTC COUR ia
44420 |13.05. |- T Order Dtd. 2024-05-
/2024 2024|3607/ | K- BISWAL NO. |09 No
2024 2 1
)
(S
ABLAP COUR ia
44422 13.05. |L- T Order Dtd. 2024-06-
/2024 2024|4392, |SUVENDU BARIK NO. |21 o
2024 2 1
)
44423 /13.05. |CONTC M/S.MANORANJAN COUR |Order Dtd. 2024-05- |CONT |(S
/2024 (12024 - PADHI T 09 EMPT |ea




°l

N On

N o

N On

N O

N o

3618/ NO. t
2024 2 No
5)
(s
ABLAP COUR ia
e ssi0s o s o zozecos ot
2024 2 o
)
(s
CONTC COUR ia
s 12105 0 om0 1, s o 2oz |
2024 2 o
)
(s
ABLAP COUR ia
Fro T g e ) SRS
2024 2 o
)
(s
CONTC COUR ia
s asios - o L e o amzecos |
2024 2 o
)
(s
ABLAP COUR ia
Fric  ep—— S
2024 2 o
)
(S
ABLAP COUR ia
prEde el oy we—— S
2024 2 Lo
)
(S
CONTC COUR ia
ol S e
2024 2




N o

w o

w o

w U

Sw g

(S

we (C) EOUR WRIT ia
44434 |13.05. |- Order Dtd. 9999-12-
/2024 |2024  |11336 [R-K- BARIK NO. 134 BRAN INo
/2024 2 CH-4 |-
OLD 46
)
(s
ABLAP COUR ia
44435 |13.05. |T- T Order Dtd. 2024-06-
/2024 [2024  |4380, POHOK KUMAR SAHOO NO. |25 No
2024 2 L6
)
(S
CONTC COUR ia
44436 |13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |3182/ |F- BEHERA NO. |09 o
2024 2 Le
)
(S
CONTC COUR ia
44437 |13.05. |- M/S.ASISH KU. T Order Dtd. 2024-05- %
/2024 (2024 3183/ |RAY,B.P.RATH NO. 09 -
2024 2 Le
)
(S
ABLAP COUR ia
44438 /13.05. |T- BIJAY KUMAR T Order Dtd. 2024-05- o
/2024 |2024 4379/ |BEHERA NO. |08 3
2024 2 16
)
(s
ABLAP COUR ia
44439 |13.05. |L- BIJAY KUMAR T Order Dtd. 2024-05- 5
/2024 2024|4377/ |BEHERA NO. |08 e
2024 2 L6
)
(s
CONTC COUR ia
44440 (13.05. |- T Order Dtd. 2024-05-
/2024 2024|3402/ |P-K- MOHANTY NO. |09 No
2024 2 L6
)
ABLAP COUR (s
44441 113.05. |L- BIJAY KUMAR T Order Dtd. 2024-05- ea
/2024 2024|4376/ |BEHERA NO. |08 t
2024 2 No




w o

w o

w o

N> 1

(S
CONTC COUR ia
44442 |13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |3403/ P+ MOHANTY NO. |09 No
2024 2 L6
)
(S
ABLAP COUR eca
44443 |13.05. |T- . T Order Dtd. 2024-05- [BATL |t
/2024 2024|4375/ NO. |08 -1 |No
2024 2 -
4)
(S
WP (C) COUR S— ia
44444 13.05. |- T Order Dtd. 2024-05-
/2024|2024  |11500 ©- R+ NAYAK NO. |09 il e
/2024 2 23
)
(S
ABLAP COUR ea
44445 |13.05. |T- ¢ DasH T Order Dtd. 2024-05- [BATL |t
/2024 2024|4375/ NO. |08 -1 |No
2024 2 -
4)
(S
WP (C) COUR WRIT ia
44446 |13.05. |- T Order Dtd. 2024-05-
ROUT BRAN |No
/2024 2024  |11631 NO. |08 il
/2024 2 s
)
(S
ABLAP COUR ea
44447 |13.05. |T- ¢ DasH T Order Dtd. 2024-05- [BATL |t
/2024 2024|4454/ NO. |08 -1 |No
2024 2 -
6)
(S
WP (C) COUR — ia
44448 |13.05. |- T Order Dtd. 2024-05-
/2024 [2024  |31755 |°-F- SAHOO NO. |01 il
/2022 2 .
)
ABLAP COUR (S
44450 113.05. |L- T Order Dtd. 2024-05- ea
/2024 |2024  |4573/ |G S MOHANTY NO. |09 t
2024 2 No




47
)
| -
ea
Z 44451 |13.05. fLAP CANIAN DA .0 EOUR Order Dtd. 2024-05- ;o
S /2024|2024 ;g;i/ 12qo. 09 N
47
)
| -
ea
Z 44452 |13.05. ZTj]fLAP K MALLICK .0 SOUR Order Dtd. 2024-05- E
4 |72024 2024 gggg/ 12qo. 09 i
47
)
B (s
ea
Z 44453 [13.05. ZTfLAP K MORANTY .0 SOUR Order Dtd. 2024-06- ;
. |/2024 |2024 3822/ 12qo. 27 "o
47
)
| -
ea
Z 44454 13.05. foLAP SAMIR BARIK .0 SOUR Order Dtd. 2024-05- 150
¢ |72024 2024 3822/ 12qo. 09 N
47
)
| -
ea
2 44455 |13.05. fLAP b % NavaK .0 EOUR Order Dtd. 2024-05- ;O
~ /72024 |2024 3822/ Izqo. 09 N
47
)
| -
ea
2 44456 |13.05. fLAP K MORANTY .0 ;:OUR Order Dtd. 2024-05- ;O
5 /2024|2024 382431/ 12qo. 09 N
47
)
B (s
ea
2 44457 |13.05. ZE]?LAP SAMIR BARIK .0 ;:OUR Order Dtd. 2024-05- ;O
5 /2024|2024 ;1822/ 12qo. 09 N
47
)
|5 [44460[13.05. [ABLAP [J PRADHAN (.0 |COUR |order Dtd. 2024-05- [BAIL |(S




ow|

[G20NE)]

[G2NE)]

~ o

@ U1 ;1

/2024 [2024  [L- T 09 -2 |ea
4541/ NO. t
2024 2 No
12
)
(s
ABLAP COUR ia
44463 (13.05. |L- T Order Dtd. 2024-05-
/2024 2024|4540, |7 FRADHAN NO. |09 TO
2024 2 i
)
(s
ABLAP COUR ea
44464 (13.05. |L- T Order Dtd. 2024-06- [BAIL |t
/2024 2024|4531, [P K MISHRA NO. |25 -2 No
2024 2 -
9)
(s
ABLAP COUR ea
44466 (13.05. |L- T Order Dtd. 2024-05- t
/2024 |2024  |4523, PNITA PANDA NO. 09 No
2024 2 -
9)
(s
ABLAP COUR ea
44467 |13.05. |L- T Order Dtd. 2024-05- t
/2024 |2024  |a444, [J PRADHAN NO. |09 No
2024 2 -
9)
(s
ABLAP COUR ea
44468 (13.05. |L- T Order Dtd. 2024-04- t
/2024 2024|3861, |7 FRADHAN NO. |29 No
2024 2 -
9)
(s
ABLAP COUR ea
44473 |13.05. |L- T Order Dtd. 2024-05- [BAIL |t
/2024 2024|1763/ |F K MOHANTY NO. 09 1 o
2024 2 -
2)
(s
ABLAP COUR ca
44478 |13.05. |L- T Order Dtd. 2024-04- t
/2024 2024|3895, [ D BISWAL NO. 129 No
2024 2 -
2)
ABLAP COUR (s
44479 113.05. |L- T Order Dtd. 2024-05- ea
/2024 2024 (4119, 1 D BISWAL NO. |02 t
2024 2 No




oy U1

o U1

o Ul

oy U1

[e)}

(s
ABLAP gOUR ea
44482 113.05. |L- KSHIROD KUMAR NO Order Dtd. 2024-05- t
/2024 2024  |4199/ |PAHIL © o9 No
2024 2 -
OLD 2)
(s
BLAPL gOUR ea
44484 [13.05. |- Order Dtd. 2024-05- t
/2024 |2024  |1282, |SUBAS SAMAL NO- 159 No
2024 2 -
OLD 2)
(s
BLAPL gOUR ea
44487 |13.05. |- Order Dtd. 2024-05- t
/2024 |2024  |1257, [SUBAS SAMAL NO- 1h9 No
2024 2 -
OLD 2)
(s
ABLAP gOUR ea
44492 13.05. |L- Order Dtd. 2024-05- [BAIL |t
/2024 2024  |4502/ X+ K- BARIK NO- o -2 INo
2024 2 -
OLD 8)
(s
ABLAP ;OUR ia
44495 (13.05. |L- Order Dtd. 2024-05- |BATIL
/2024 [2024  |4502/ |T-R- DAS NO- oo —2 [N°
2024 2 N
OLD 10
)
(s
CRLA COUR crRIM 7%
44496 (13.05. T Order Dtd. 2024-05- |INAL
/2024 2024 g;li/z M.R. SAHOO No. o8 APPE 1:10
7 AL 10
)
(S
BLAPL COUR ia
44498 [13.05. |- T Order Dtd. 2024-05- |BATL
/2024 [2024  |a245, PTLDIP SAMAL NO. |06 2 [N°
2024 7 0
)
(S
ABLAP COUR ea
44502 [13.05. |L- T Order Dtd. 2024-05- t
/2024 |2024  |3010/ [P MOHANTY NO. |09 No
2024 2 -




| <
. BLAPL COUR ia
44503 |13.05. |- T Order Dtd. 2024-05-

g /2024 2024|1208, [SAROJ KUMAR DASH NO. |09 TO

2024 2 Lo
)

(S

. ABLAP COUR ia

44507 113.05. |T- T Order Dtd. 2024-06-

® 172024 2024 |aspzy [PSAUTOSH MORANTY NO. |27 No

2024 2 Lo
)

(S

5 BLAPL COUR ea
6 44511 |113.05. |- SANTOSH KUMAR T Order Dtd. 2024-05- |BAIL |t

o |/2024 2024|1253/ vamANTY NO. |09 -1 |No
2024 2 -

3)

| 5

5 ABLAP COUR ea
44513 |13.05. |L- T Order Dtd. 2024-04- t

g /2024 2024|3573, |JYOTL PRAKASH KAR NO. [23 No
2024 2 -

3)

| 5

5 ABLAP COUR ea
> |44515[13.05. [L- TR Das T Order Dtd. 2024-05- [BATL |t

| |/2024 2024|2579/ [FF NO. |09 -1 No
2024 2 -

6)

| 5

5 ABLAP COUR ea
44519 |13.05. |T- T Order Dtd. 2024-05- t

; /2024 |2024  |a516, [SARAT DASH NO. |09 No
2024 2 -

6)

| 5

5 ABLAP COUR ea
44521 |13.05. |T- T Order Dtd. 2024-05- [BATL |t

; /2024 |2024  |a521, [SARAT DASH NO. 09 -1 |no
2024 2 -

6)

| 5

5 ABLAP COUR ea
44522 13.05. |T- T Order Dtd. 2024-05- [BATL |t

Z /2024|2024  |4533, |SARAT DASH NO. 09 2 |no
2024 2 -

9)

5 (44523 [13.05. [aBLAP COUR |order Dtd. 2024-05- (s

7 172024 2024 |-  |SARAT DASH T 09 ea




ol

4583/ NO. t
2024 2 No
9)
- 5
5 ABLAP COUR ea
44524 (13.05. |L- c.o|T Order Dtd. 2024-05- t
Z /2024 2024|4514/ |SBRAT DASH NO. 09 No
2024 2 -
9)
- 5
5 CRLMC COUR ea
44541 |13.05. |- c.o|T Order Dtd. 9999-12- t
Z /2024 |2024  |1836/ [F-C- SWAIN NO. |31 No
2024 2 -
9)
- (s
. ABLAP COUR ia
> |44545[13.05. |L- T SETHI c.o|T Order Dtd. 2024-05- BAIL |-
g /2024 2024|4233/ NO. |06 -2
2024 2 o
)
(S
. ABLAP COUR ia
44546 |13.05. |L- c.o |t Order Dtd. 2024-05-
g /2024 2024|3867/ [R FANDA NO. 09 No
2024 2 o
)
(s
WP (C) ea
Z 43901 |13.05. - RAKESH KUMAR gii Order Dtd. 2024-05- giig t
o /2024|2024 |11191 |PATRA . 07 choy [No
/2024 -
7)
B WRIT
BRAN éi
5 we (C) GEN CE ¢
5 [43904[13.05. |- RAJUKUMAR - Entire Brief (DIV |
/2024 (2024  |17104 |SATAPATHY . . ISTO
1 L -
/2012 N o
BENC |},
H)
B WRIT
BRAN éz
5 We (C) GEN CE ¢
5 43909 13.05. |- RAJUKUMAR - Etire Bricf (DIV |
/2024 (2024 17105 |SATAPATHY ISIO
2 L -
/2012 N o
BENC |},
H)
5 [43915[13.05. [wp(C) [RAJUKUMAR (GEN [Entire Brief WRIT | (S




w m|

NeJ

= © m|

/2024 2024 |- SATAPATHY ERA BRAN |ea
17103 L CH |t
/2012 (DIV |No
ISTO |-
N 10
BENC |1)
H)
(s
RVWPE N ia
43926 (13.05. |T- RAJUKUMAR - Eitire Bries %
/2024 (12024 132/2 |SATAPATHY L -
013 o
1)
(S
WP (C) ea
43928 |13.05. |- RANJAN KUMAR gii Petition With giig t
/2024 (12024 36566 |SETHI Annexures No
L CH-1
/2021 _
1)
(S
WPC (O ea
43931 13.05. |A)- |RAJUKUMAR gii tire Brios gA Ll
/2024 2024  |2277/ |SATAPATHY tre brie ran o
L ch
2017 _
1)
(s
BLAPL N ca
43933 /13.05. |- Order Dtd. 2024-05- t
/2024 2024|2728, FADU CHARAN SWAIN iRA 09 No
2024 -
1)
(s
CRLMC N ca
43936 /13.05. |- Order Dtd. 2024-04- t
/2024 2024|9962 APARESH BHOI iRA 08 No
024 -
1)
(s
WPC (O ea
43938 (13.05. |AS)- |RAJUKUMAR gii tire Briet gian t
/2024|2024  |42/20 |SATAPATHY No
L ch
14 -
1)
(s
BLAPL GEN ea
43942 |13.05. |- DIBYA PRAKASH - Order Dtd. 2024-05- t
/2024 2024 14307/ [MISHRA . 07 No
2024 -
1)
43946 (13.05. " IpTBYA PRAKASH o Order Dtd. 2024-05- s
/2024 (2024 4183/ MISHRA . 06 N




o Ul

o U

O o1

o Ul

o Ul

O o1

2024 No
1)
(s
WP (C) GEN ea
43953 |13.05. |- RANJAN KUMAR - Entire Bries t
/2024 12024 1830/ |SATAPATHY No
L
2014 -
1)
(s
WPC (O ea
43957 |13.05. |AS)- |RAJUKUMAR gii tive Beios gian t
/2024 (2024  |42/20 |SATAPATHY . . No
L ch
14 -
1)
(S
WP (C) GEN ea
43966 |13.05. |- RAJKUMAR - Entire Bries t
/2024 2024  |23085 |SATAPATHY . tre brie No
/2014 -
1)
(s
CRLMC ea
GEN CRIM
43968 |13.05. |- Order Dtd. 2024-05- t
/2024 2024|4309, PEBA KUMAR RATH iRA 09 ;?22 No
2023 -
2)
(s
ea
CcMP- GEN WRIT |t
?gg;i ;gég5' 376/2 |DEBA KUMAR RATH  |ERA ggder Ptd. 2024-05- lzpan INo
024 L CH-1 |-
30
)
(S
ea
43976 113.05. ig?;z SWETAMBARA (E;Ei Judgement Dtd. EO
/2024 2024 PUROHIT 2015-06-17
005 L -
30
)
(S
We (C) GEN ia
43978 |13.05. |- RAJKUMAR - Entire Briof Yo
/2024 (2024  |8473/ |SATAPATHY . N
2006 30
)
(S
WP (C)
GEN WRIT |ea
43982 |13.05. |- Order Dtd. 2024-05-
12024 12054 11373 [MANAS PATI ERA 07 BRAN |t
L CH-4 |No

/2024




(@}

WRIT

BRAN e(i
WP (C) GEN CH t
43984 |13.05. - RAJUKUMAR o tive Beios (o1v |-
/2024|2024 |1608/ |SATAPATHY . . ISIO
L -
2014 N 0
BENC 3)
H)
(s
ea
WP (C)
GEN WRIT |t
43987 |13.05. - Order Dtd. 2024-05-
/2024 |2024 11314 MANAS PATI ERA 07 BRAN |No
/2024 L CH-4 |-
46
)
(S
ea
WP (C)
GEN WRIT |t
43990 [13.05. |- Order Dtd. 2024-04-
/2024 2024 3410/ MANAS PATI ERA 18 BRAN |No
2024 L CH-4 |-
46
)
(s
CONTC GEN ea
43992 [13.05. - Order Dtd. 2024-05- |CONT |t
/2024 12024 9307/ MANAS PATI ERA 09 EMPT |No
2023 -
8)
(s
WP (C) ea
44004 |13.05. |- SANJAY KUMAR gii Order Dtd. 2024-04- giig t
/2024 2024  |31815 |BEHERA . 26 e o
/2021 N
6)
(S
WP (C) ea
44005 |13.05. - SANJAY KUMAR Eii Order Dtd. 2024-04- gii; t
/2024 |2024  |31888 |BEHERA . 26 o o
/2021 -
6)
(S
CRLMC ea
GEN CRIM
44006 |13.05. - Order Dtd. 2024-05- t
/2024 |2024  |1730, RPARESH BHOI ERA 09 ;?25 No
2024 _
6)
CONTA (s
44007 [13.05. |c- GEN Order Dtd. 2024-05- ea
/2024 |2024  |10/20 ['/S-MANAS PATI ERA 06 ;O

23




[ 6
(s
6 CONTA GEN Order Dtd. 2024-05- ea
44008 |13.05. |C- 06Judgement Dtd. CONT |t
g /2024 |2024  |11/20 [/ S-MANAS PATI ERA 2024-05- EMPT |No
23 06, Petition, -
2)
- 5
RPFAM FIRS |ea
6 142009 |13.05. |- M/S.DEBA KUMAR GEN Order Dtd. 2024-04- |T t
O /2024|2024 |253/2 RATH,A-GOUDA,S.S. |ERA 16 APPE |No
9 PATRA,S.S.PATKRAY I,
023 AL |-
5)
- E
. BLAPL _— on
| 44010 113.05. |- DIBYA PRAKASH oo Order Dtd. 2024-05- BAIL |t
/2024 (12024 1324/ MISHRA 09 -2 No
0 L
2024 -
9)
- E
WP (C) ea
6 GEN WRIT
44011 |13.05. |- Order Dtd. 2024-05- t
1 /2024 |2024  |11177 RAKESH KU PATRA ERA 07 2§§§ No
/2024 -
7)
- 5
WP (C) ea
6 GEN WRIT
44012 13.05. |- Order Dtd. 2024-05- t
; /2024 |2024  |11183 [RAKESH KU PATRA ERA 07 2§§§ No
/2024 _
7)
- (s
WP (C) ea
6 GEN WRIT
44014 [13.05. |- Order Dtd. 2024-05- t
é /2024 2024 |11142 RAKESH KU PATRA ERA 07 Eifg No
/2024 _
7)
- (s
WP (C) ea
6 GEN WRIT
44082 [13.05. |- Order Dtd. 2024-05- t
Z /2024 2024 |11157 RAKESH KU PATRA ERA 07 Eiég No
/2024 _
7)
- (s
WP (C) ea
6 GEN WRIT
44085 (13.05. |- Order Dtd. 2024-05- t
é /2024 2024  |11182 RAKESH KU PATRA ERA 07 Eiég No
/2024 _
7)
[ WP (C) (s
6 GEN WRIT
44087 113.05. |- Order Dtd. 2024-05- ea
é /2024 2024 |11166 RAKESH KU PATRA iRA 07 Eﬁég t
/2024 No




N oy

N oy

w N

mm|

(s
ea
WP (C)
GEN WRIT |t
44089 |13.05. |- Order Dtd. 2024-05-
/2024 2024 11222 RAKESH KU PATRA ERA 08 BRAN No
/2024 L CH-3 |-
33
)
(S
ea
WP (C)
GEN WRIT |t
44092 |13.05. |- Order Dtd. 2024-05-
/2024 2024 11560 PRATIMA NAYAK ERA 09 BRAN No
/2024 L CH-6 |-
16
)
(S
ea
WP (C)
44095 [13.05. |- RAJUKUMAR gii Order Dtd. 2020-01- giig EO
/2024 12024 28895 |SATAPATHY 08
/2019 L CH-4 1~
17
)
(S
ea
44098 [13.05. 097 IRAJUKUMAR o Order Dtd. 2008-03- o
/2024 (12024 2002 SATAPATHY L 11
17
)
WRIT
BRAN e<§
WP (C) EN cH |7
44100 (13.05. |- RAJUKUMAR ERA Entire Brief (DIV No
/2024 2024  |17105 |SATAPATHY . 1s10 |
/2012 N Lo
BENC 1)
H)
(S
ABLAP BN ia
44313 /13.05. |L- Order Dtd. 2024-05-
/2024 2024|4461, PFURBA DAS ERA 08 No
2024 L N
10
1)
(S
ABLAP GEN ea
44431 (13.05. |L- PURNA CHANDRA - Order Dtd. 2023-09- [BATL |t
/2024 (2024 6280/ |BEHERA . 15 -2 No
2023 -
8)
44449 |13.05. |CRLMC |[IMAMSHA AKBAR GEN Order Dtd. 2024-05- |CRIM |(S
/2024 (12024 - ALIAS IMAM SHAA ERA 08 INAL |ea




>

N oy

N o

N o

w o

w o

w

413/2 L MISC |t

024 No

7)

(s

ABLAP CEN -

44458 |13.05. [L-  |[RAJENDRA NARAYAN |°°. Order Dtd. 2024-05- BAIL |-
/2024 2024|3137/ |ROUT 13 -2

2024 L -

12

)

(s

BLAPL GEN ea

44470 [13.05. |- Order Dtd. 2024-05- [BAIL |t

/2024 2024  |129/2 [SRIKANTA PANDA ERA 13 -2 |No

L

024 -

7)

(s

WA- GEN WwRIT [S°

44475 |13.05. | " |SANJAYA KUMAR - Order Dtd. 2024-04- | oo |t

/2024 12024 |5 00" |BEHERA L 09 AL 1:10

7)

(s

RVWPE BN CIVI |ea

44480 [13.05. [T-  |SANJAYA KUMAR - Order Dtd. 2024-04- |L t

/2024 2024  |385/2 |[BEHERA . 25 REVI |No

023 STON |-

1)

(s

WA- GEN WRIT |S°

44483 |13.05. |, " [SANJAYA KUMAR - Order Dtd. 2024-04- | oo |t

/2024|2024 |7 °°' |BEHERA . 22 MO

4)

(s

WA- GEN wrIT %

44486 (13.05. | ©  [SANJAYA KUMAR - Order Dtd. 2024-04- | oo |t

/2024|2024 | -0 [BEHERA . 22 O

4)

(s

WA- GEN wrIT °°

44489 |13.05. |7 |PRASANTA KUMAR - Order Dtd. 2024-05- |\ o |t

/2024 12024 |5 7" |PATRI . 09 AL I:Io

2)

(s

WP (C) ea

44490 13.05. |- PRASANTA KUMAR  |°°) Order Dtd. 2024-05- [I°- 0 |t

/2024|2024 10672 |PATRI . 06 cH_5 [No

/2024 -




| 5
WPC (O ea
g 44491 [13.05. A)- |SAMPAD KUMAR gii Order Dtd. 2022-01- gian t
/2024 (12024 708/2 |SUBUDHI 20 No
3 L ch
008 -
1)
| 5
WPC (O ea
g 44494 [13.05. A)- |SAMPAD KUMAR gii Order Dtd. 2022-01- gian t
/2024 (12024 709/2 |SUBUDHI 20 No
4 L ch
008 -
1)
| 5
ea
WP (C)
g 44504 |13.05. |- SANJAYA KUMAR gii Order Dtd. 2024-04- gi;ﬂi ;
/2024|2024  |31947 |BEHERA 26 ©
° /2021 L CH-3 |-
11
)
(s
ea
WP (C)
g 44505 |13.05. |- SANJAYA KUMAR gii Order Dtd. 2024-04- giig ;
/2024|2024  |32454 |BEHERA 26 ©
6 /2021 L CH-4 -
17
)
(s
ea
WP (C)
g 44506 |13.05. |- SANJAYA KUMAR Eii Order Dtd. 2024-04- giig ;
/2024 |2024  |32456 BEHERA 26 °
7 /2021 L CH-4 |-
17
)
(S
ea
WP (C)
g 44508 [13.05. |- SANJAYA KUMAR gii Order Dtd. 2024-04- giig EO
/2024 |2024  |32458 |BEHERA 26
8 /2021 L CH-4 |-
17
)
(S
ea
WP (C)
g 44509 (13.05. |- SANJAYA KUMAR gii Order Dtd. 2024-04- giig ;O
/2024 |2024  |32461 |BEHERA 26
9 /2021 L CH-4 |-
17
)
6 BLAPL GEN e<§.
44516 |13.05. |- Order Dtd. 2024-05-
4 /2024 |2024 4143/ KISAN BISWAL ERA 09 t
0 5024 L No




IS

.J>6\|

(s
CONTC cEN ia
44110 |13.05. |- Order Dtd. 2024-05-
/2024 2024|3687, B BEHERA ERA 09 No
2024 L -
17
)
(s
ABLAP N ia
44263 /13.05. |L- Order Dtd. 2024-04-
/2024 2024|3607/ [ K MOHANTY ERA 23 No
2024 L -
17
)
(S
WA- GEN wrIT ©°
fgg;i ;8é25’ 91/20 |P. K. ROUTRAY ERA ggder Ptd. 2024-02- 13 poR ;o
24 L AL |
7)
(S
ea
CMP- GEN WRIT |t
ﬁgggg égé25' 1287/ [NIRANJAN ROUT ERA ?;der Ptd. 2023-01- lzpayn INo
2022 L CH-3 |-
12
)
WRIT
BRAN éi
WP (C) EN cE |2
44332 |13.05. |- Order Dtd. 2023-03- |(DIV
/2024|2024 |a774, NIRANJAN ROUT S 06 1s10 |N°
2016 N o
BENC |
H-1)
(s
ea
WP (C)
GEN WRIT |t
44348 13.05. |- Order Dtd. 2024-04-
12024 12094 |20100 |A SUNDRAY ERA s BRAN |No
/2016 L CH-S |-
23
)
(s
ea
WP (C)
GEN WRIT |t
44411 13.05. |- Order Dtd. 2024-05-
12024 2004 |gane, |SURENDRA DAS ERA 08 BRAN |No
024 L CH-4 |-
27
)
44421 [13.05. WP (C) [ poor GEN Order Dtd. 2024-04- |[WRIT |(S
/2024 12024 - ERA 25Petition, Annexure |[BRAN |ea




|

ar o

[N

a1 o

[G2INE)]

01m|

10075 L , Counter, CH t
/2024 (DIV |No
ISIO |-
N 11
BENC |0)
H-2)
(s
ea
WP (C)
GEN WRIT |t
44424 |13.05. |- Order Dtd. 2024-04-
/2024 2024 9371/ J SAHOO ERA 15 BRAN |No
2012 L CH-6 |-
26
)
(s
CONTC GEN ea
44428 |13.05. |- Order Dtd. 2024-05- |CONT |t
/2024 2024 |10630 P SAMAL iRA 01 EMPT |No
/2023 -
4)
(s
ea
WP (C)
GEN WRIT |t
44459 13.05. - Order Dtd. 2024-02-
/2024 2024|3087, * R DASH ERA 27 BRAN INo
2024 L CH-6 |-
35
)
(s
ea
WP (C)
GEN WRIT |t
44461 (13.05. - Order Dtd. 2024-05-
/2024 2024 |16829 [N SINGH ERA 03 BRAN No
/2015 L CH-8 |-
43
)
(S
ABLAP GEN Order Dtd. 2023-02- ea
44462113.05. |L- B K HATI ERA 23Petition, Annexure BAIL |t
/2024 2024 |12713 . ' 2 |No
/2022 ' -
8)
(S
44465 (13.05. VAT GEN order ptd. 2023-11- ["RIT &
/2024 20é4 11354/ |P K MISHRA ERA 09 . APPE No
2023 L an |
1)
(S
12269 1305, |AREA- GEN Order Dtd. 2024-07- ia
/2024 20é4 " 121/20 |IBISOI ERA 10Petition, Annexure No
23 L ,Vakalatnama, _
1)
44471 [13.05. [wp(C) GEN Order Dtd. 2024-04- |WRIT |(S
/2024 2024 |- M PAGAL ERA 30 BRAN |ea




2|

3230/ L CH-1 |t
2024 No
4)
- 5
WPC (O ea
6 GEN oA
44472 |13.05. |AC) - Order Dtd. 2023-03- t
> /2024 2024 [310/2 S K SAMAL ERA 09 Bran |yo
7 L ch
009 -
1)
- 5
ea
6 0Jc- GEN
5 égg;i 28525' 4921,/ MADHUSUDAN ERA 2;der Dtd. 1995-12- ;o
8 1990 L 3
1)
- (s
ea
6 oJc- GEN
5 333;2 ;8é25’ 3968/ [MADHUSUDAN ERA gfder Dtd. 9999-12- ;o
9 1984 L 3
1)
- (s
WPC (O ea
g 44477 |13.05. R)~ | o oo gii Order Dtd. 2022-06- EA L
o |/2024 2024|1899/ . 24 cia No
2015 -
1)
B WRIT
BRAN éi
6 we (C) GEN CE ¢
o |4448113.05. |- b DAS - Order Dtd. 2024-05- |(DIV |
. /2024 2024 |26312 . 02 1810 | °
/2019 N o
BENC |},
H-1)
B WRIT
BRAN éi
6 we (C) GEN CE ¢
44485 (13.05. |- Order Dtd. 2024-05- |(DIV
6 P C DAS ERA No
, /20242024 {26320 i, 02 1ST10 |-
/2019 N o
BENC |},
H-1)
B WRIT
BRAN éi
6 We (C) GEN CE ¢
44488 |13.05. |- Order Dtd. 2024-05- |(DIV
6 P C DAS ERA No
5 |/2024 2024 [26316 . 02 1S10 |
/2019 N o
BENC |},
H-1)
l6 [44493[13.05. [wp(C) M R PRADHAN (GEN PetitionAnnexure,  |[WRIT |(S




>b®|

o O

o O

~J

M\IG\|

/2024 [2024 |- ERA BRAN |ea
2698/ L CH-2 |t
2024 No
7)
mrsc |8
FAO- GEN ) ea
égggz égéZS. 14472 |G C DAS - 8ider Dtd. 2024-02- ;.- ;O
023 L AL [
SEC. |,
(s
WP (C) GEN ea
44499 (13.05. |- Order Dtd. 2016-10- t
/2024 |2024  |17635 [P K MOHANTY ERA 26 No
/2016 -
2)
WRIT
BRAN éi
WP (C) cEN ca |
44500 |13.05. |- Order Dtd. 2024-05- | (DIV
/2024|2024  |16823 |F © MOHANTY R 02 1s10 [N°©
/2021 N N
BENC |,/
H-2)
(s
ea
42501 |13, 05 ?P(C) GEN Order Dtd. 2024-05- WRIT |t
/2024 2024 11227 SAMAL ERA 08Petition,Annexure |[BRAN |No
/2024 L ! CH-3 |-
33
)
mrsc |8
FAO- GEN i ea
é;g;g ;géZS. 103/2 |7 P xar oea ggder Dtd. 2024-05- | = ;
018 L aL [°
SEC. |,
(s
SECO |ea
SA- GEN
44512 [13.05. ND |t
/2024 2024 |144/1 1 P KAR ERA APPE |No
996 L
AL |-
6)
(s
24514 11305 gg?fo GEN Order Dtd. 2022-09- oA  |5°
/2024 2024 2543/ N SARANGI ERA 21Petition, Annexure Bian No
2018 ’ ¢ -
1)
WP (C) GEN WRIT | (S
L/l;lgéz 28225 - R PATTANAIK ERA Entire Order BRAN |ea
16570 L CH |t




o J

/2018 (DIV |No
ISTO |-
N 10
BENC |4)
H)
WRIT
BRAN éi
WP (C) CEN ca |
44518 (13.05. |- Order Dtd. 2024-04- |(DIV
/2024|2024 [10409 PRTTANAIK S 30 1s10 N°
/2024 N 0
BENC |,
H-2)
(s
CRIMC ca
44520 (13.05. |- . gii Order Dtd. 2023-07- gﬁiﬁ t
/2024 2024 1992/ . 03 use o
2023 -
2)
(s
ea
cMP- GEN WRIT
4/1;133451 28225 409/2 RAJ ERA PetitionAnnexure, BRAN ;O
024 L cH-2 |
6)
(s
BLAPL GEN ea
44526 (13.05. |- SAHOO onn Order Dtd. 2006-08- t
/2024 [2024 8051/ . 25 No
2006 -
6)
(s
oJc- GEN Order Dtd. 2018-03- ed
44527 (13.05. e t
/2024 2024 4720/ BARIK ERA 15Petition, Annexure N
2000 L , Counter, _O
6)
(s
ea
WP (C)
44528 13.05. |- SAHOO gii Order Dtd. 2024-02- gii; ;O
/2024 (2024  |2791/ 21
504 L CH-3 |-
33
)
(s
ABLAP GEN ea
44529 (13.05. |L- AARIK - Order Dtd. 2022-03- [BATL |t
/2024 2024 2600/ . 10 -1 No
2021 -
8)
WP (C) GEN . [wrrT [(5
é;g;g égéZS. ; ANDA - ggder Dtd. 2024-05- [l 0>
11094 L CH-1 |t




[ee)

@ m|

/2024 No
3)
(S
ea
WP (C)
GEN WRIT |t
44531 113.05. |- Order Dtd. 2024-05-
/2024 [2024  |12222 [F K DASH ERA 08 BRAN [No
/2022 L CH-S |-
22
)
(S
ea
WP (C)
GEN WRIT |t
44532 113.05. |- Order Dtd. 2023-11-
/2024 [2024  |35791 R SWAIN ERA 13 BRAN [No
/2023 L CH-3 |-
33
)
(S
CRLMC ea
GEN CRIM
44533 113.05. |- Order Dtd. 2024-04- t
/2024 [2024 3387, [F K FAHIL ERA 30 DIﬁ”;‘ICJ No
2023 -
3)
(S
ea
WP (C)
GEN WRIT |t
44534 113.05. |- Order Dtd. 2024-01-
/2024 2024 1575/ G B PARIDA ERA 31 BRAN No
5024 L CH-6 |-
26
)
(S
ea
sasss iz o5 O GEN Order Dtd. 2015-12- t
/2024 2024 15536 P K BARIK ERA 12Petition,Annexure No
/2014 L ,Counter, -
26
)
(S
ea
44536 13.05 WP(C) GEN Order Dtd. 2024-04- [WRIT |t
T J R SAHOO ERA 19Petition, Annexure [BRAN |No
/2024 12024 8887/ ..
L ,Counter,Rejoinder, |CH-3 |-
2017
28
)
(S
ea
44537 113.05 WP(C) GEN Order Dtd. 2024-04- [WRIT |t
T J R SAHOO ERA 19Petition, Annexure [BRAN |No
/2024 12024 8886/
L ,Counter, CH-3 |-
2017
28
)
44538 |13.05. WP(C) GEN Order Dtd. 2020-03- |WRIT | (S
/2024 (12024 - K C SWAIN ERA 17 BRAN |ea




8 4349/ L cH |t
2020 (DIV |No
ISIO |-
N 10
BENC |5)
H)
| =
6 ABLAP GEN ia
44539 (13.05. |L- Order Dtd. 2024-05-
8 12024 2024 |asge/ MISHRA ERA 09 No
2 2024 L -
10
5)
| -
6 BLAPL GEN ia
44540 |13.05. - Order Dtd. 2006-05-
9 /2024 |2024  la116/ BARIK ERA 12 No
0 2006 L -
10
5)
[ (s
6 cMP- GEN wrIT |[C°
44542 |13.05. Order Dtd. 2024-05- t
9 /2024 2024 420/2 ERA 07 BRAN No
1 024 L cE-2 [N
6)
| -
BLAPL ea
g 44543 (13.05. - I gii Order Dtd. 2005-12- t
S /2024 2024|7783/ . 14 No
2005 -
6)
| -
6 ABLAP GEN ea
o 44544 13.05. |1~ I oo Order Dtd. 2023-07- [BAIL |t
S /20242024 |14794 . 13 2 |No
/2022 -
7)

NIC




